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making money. I am happy that the Minis-Ear 
lui Health is ih re. I would like to tell him  
that  there are a   number    of    private 
medical  colleges  win re  the capitation  lee  
is 
asked lor before a st ileni is admitted. Some-limes 
Rs. 10,000 is charged per student by some 
private medic il colleges, though the receipts 
the students *ci do not indicate thai much 
amount having been paid. Some racket is 
going on in thest medical colleges and it nas 
going on in the i Dgineering colleges also. 
Now thai there is n > employment for engi-
neering graduates, ihe demand for admission 
into those ins t i  ulions has come down. So, I 
would urge tha the government should 
devise measures to ike over all these private 
institutions—medical, engineering and others 
also—now rui bv private agencies. I would 
also like to d aw the attention of the Minister 
for Educal on to the question of starting new 
universities. 

There are lour Cintral Universities located 
in the North. Wi have been urging that the 
Central Universities should be started— one 
or two or three at least—in the South also so 
that there i real national integration. But. the 
Government has turned a deaf ear to this 
reasonable demand. 

Sir, while inaugi a t ing  the Bangalore 
University in Bangali e some ygars back, the 
then Education Min ster, Shri Chagla, gave an 
assurance that in course of time the Bangalore 
University would be converted into a Central 
University and the Central Government will 
take steps to see that this University is 
converted into a Central University at the 
earliest. So far, Sir, nothing-has happened. 
Aero ding to the statement that is given in the 
Report, the Commission appears to have reje 
ted this reasonable rc-quest. On page 4, i is 
said that the Commission was not in favour of 
establishing more Central Universities and did 
not agree with the proposal ol converting the 
Bangalore University into a Central 
University. Whatever the Commission might 
have said. Sir. it should be the ndeavour and 
responsibility of the Minister for Education to 
honour the pledge hat was given to the 
Bangalore University bv the then Education 
Minister. He cannot escape that responsibility 
just because lie was not the person who gave 
that promise at that time and it is all the more 
neo'ssarv for the present Education Minister to 
honour the word that his predecessor had [iven 
to the Bangalore University. 

Sir, many students go abroad from Tndia 
for higher studies, particularly to the West 
Indies. Formerly, the colleges in the West 
Indies were affiliated to the London Uni-
versity and their degrees were recognised. 
But. a new University of the West Indies has 
been established now and I had the op-
portunity of v is i t ing  these colleges and this 
University last year Many students from India 
are studying there and it is but right that  the 
degrees  of  this  University  of  the 
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West  Indies  should  be  recognised  by    the 
Government of India. 

[MR.  DEPUTY CHAIRMAN in  the Chair.] 
Another point I would like to make, Sir, 

Manv ol the medical colleges, particularly the 
private medical colleges, are producing 
medical graduates and the degrees awarded In 
the Universities concerned have not been 
recognised. The Government and the Medical 
Council should take steps to see that these 
degrees are recognised at the earliest. 
Otherwise, it will be difficult for them to find 
employment in India and if they go abroad 
when their degrees are not recognised, they 
will not get any employment at all. Even the 
medical graduates are not finding employment 
in India and they are forced to leave this 
country to seek employment outside and if 
these degrees are not recognised, it will be a 
great handicap for the students who pass out 
from these colleges. 

MR. DEPUTY CHAIRMAN: Will you 
please conclude now? 

SHRI MULKA GOVINDA REDDY: Yes, 
Sir. I am concluding. Sir, I am urging that the 
Government of India should make more funds 
available for the UGC so that the UGC can 
discharge its responsibilities in a fair manner. 

Lastly. Sir, the Government should come 
forward with a proposal that the students have 
lull opportunity of participating in the 
administration, both in the academic and Ihe 
administrative spheres of responsibilities ol 
the Universities. Unless you throw this 
responsibility on the students themselves, 
they will not realise their duties and they will 
not discharge their responsibilities and the 
Government should lose no time in making 
this opportunity available to the students for 
participation in the University administration. 

Thev should have representation in all the 
Universitv bodies inc luding the Senate and 
the Syndicate so that they can realise their 
duties and perform their functions properly. 
Thank you. 

MOTION   RE   NEWS   BROADCASTS   
BY THE   ALL  INDIA   RADIO 

MR. DEPUTY CHAIRMAN: Shri Raj-
narain. 

SHRI PITAMBER DAS (Uttar Pradesh): 
Before he speaks. Sir, I would like to make a 
suggestion. Yesterday when discussing the 
UP situation, we went on till around about 
eight o'clock. It does not look nice to sit so 
long because many people outside this House 
are affected and inconvenienced. I would, 
therefore, suggest that from the very start a 
time-limit on the speeches may be fixed so 
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[Shri Pitamber Das] 
that we might finish up the whole thing in a 
reasonable time. 

SHRI AKBAR ALI KHAN (Andhra Pra 
desh): Three hours have been allotted by the 
Business Advisory Committee. We have to 
finish at 5-30 according to that. I chink the 
suggestion made is very weighty and worth 
consideration. 

SHRI BHUPESH GUPTA (West Bengal): 
Except the Mover who may take his Cull time, 
no speech should exceed the time taken by the 
AIR news bulletin, namely, 15 minutes. 

It should not be more than 12 minutes 

because I have a large number of names with me 
and naturally, being a very important issue, a 
large number ol Members would like to speak 
on this matter and express their views. Therefore 
I would earnestly appeal to Members to stick to 
their own time-limit. 

SHRI AWADHESHWAR PRASAD SINHA 
(Bihar): May I know when the discussion  will  
finish? 

SHRI S. S. MARISWAMY (Tamil Nadu): 
The discussion can take place to-day and voting 
can be tomorrow. 

THE LEADER OF THE OPPOSITION 
(SHRI S. N. MISHRA): There be an equitable 
distribution of time between the parties. 

 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA): We have do 
ided to have it only for to-day. 
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"In U.P., the office-bearers of the SSP 
Parliamentary Board have protested against 
tire selection of the party nominees for the 
State Cabinet." 

"Earlier, 16 SSP legislators held a meet-
ing opposing t ie party's participation in the 
State Min itry. They also elected Mr. 
Shamboo r\ath Chaudhary as the new leader 
of the L gislature Party in place of Mr. 
Anantram Jaiswal." 
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"In U.P., the office-bearers of the SSP 
Parliamentary Board, Mr. Ugra Sen, and the 
Secretary, Mr. Abbas, have written to the 
party high command against the attitude 
adopted by the State leadership in taking the 
decision without consulting the State 
executive and the legislators." 

"They are said to have told the leadership 
that unless the list of Ministers drawn by them 
is stopped forthwith, their protest letters 
should be treated as resignations." 
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"The Deputy Leader of the UP SSP 
Legislative Party, Mr. Shamboo Nath 
Chaudhary, told newsmen in Lucknow 
today that he las decided to resign from the 
Deputy Leadership." 

"AIR Lucknow correspondent under-
stands that no decision could be taken be-
cause of the insistence of the SVD consti-
tuents to have the key portfolios." 

"In Lucknow the Co-ordination Com-
mittee of the ru ag SVD failed to finalise 
the list for expansion of the Cabinet despite 
two hou s of deliberations." 
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SHRI ML'LKA GOVINDA REDDY 
(Mysore): If you want me to answer, please 
speak in English. I cannot understand you. 

SHRI     RAJNARA1N:     You    need    not 
answer. 

SHRI ML'LKA GOVINDA REDDY: Be-
cause you referred to me by name. Otherwise, 
I would not have said it. 

SHRI RAJNARAIN: I request you to think 
over all this fraud and cheat. 

"P.S.P. decides not to align itself with the  
new   Government?
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The question tors proposed. 

SHRI  BHUPESH   GUPTA:   Sir  I  move: 

1. "That at the end of the motion, the 
following be add id,  namely— 

'and having considered the same, this 
House is of opinion that the guiding 
policy of the VII India Radio has not 
been  given   the  correct  orientation— 

(i) to ediu ate and enlighten the 
people in tl e spirit of democracy, 
socialism and in the fight against the 
Right—Reaction and communalism 
which today constitute the main threat  
to  India's  future; 

(ii) to givi proper coverage to the 
activities and struggles of the workers, 
peasants and other sections of the 
working people for a better life and for 
justice—s >cial, economic and poli-
tical; 

(iii) to uphold the nation's tradition of 
anti-imperialism and anti-colonialism, 
especially our peoples' fight against  
U.S.  neocolonialism; 

(iv) to encourage young progressive 
artists writers and others in the cul-tural 
field In tl\i' spirii "I dedicated service to 
tlic nation; 

(v) to expose the menacing activities 
of the Rightists and communalists who 
are distoring our history and playing up 
the backwardness and prejudices of 
certain sections of the people; 

(vi) ro facilitate fruitful consulta-
tions with ihe genuine democrats and 
ocialists and other elements dedicated 
to the cause of the masses and to ihe 
cause of ihe light against imperialists, 
neo-colonialists, monopolists, big 
landlords  and oilier vested interests 
and  their political representatives; 

(vii) to purge the All India Radio of 
the reactionary and communal elements 
who are entrenched in key positions in 
the All India Radio and the Ministry of 
Information and Broadcasting; and 

(viii) to make necessary institutional 
arrangements so that the guiding policy 
reorientated on the above lines, is 
f a i th fu l ly  implemented in coopera-
tion with the representative personali-
ties for the country's social, economic, 
political and cultural life." 

SHRI S. N. MISHRA:  Sir, I move: 
2. "That at the end of the motion, the 

following be added, namely— 
'and having considered the same, this 

House resolves that a Committee of this 
House may be appointed by the Chair-
man to enquire into the allegations.' " 

(The amendment also stood in the names of 
Shri Godeey Murahari, Dr. Bhai Mafia-vir 
and Shri Lokanath Misra). 

The   questions  were  proposed. 
MR. DEPUTY CHAIRMAN: The motion 

and the amendments are before the House. 
Mr. Mohan Dharia. 

SHRI M. M. DHARIA (Maharashtra): Mr. 
Deputy Chairman, Sir, at the outset 1 would 
like to thank my colleague, Mr. Raj-narain,  
for expressing confidence in me. 

AN. HON. MEMBER: Do not betray that 
confidence. 

SHRI M. M. DHARIA.: Mr. Deputy 
Chairman. I have never betrayed my friends. 
So there is no question of betraying confi-
dence,   But  it  is     not    an    ossasion  really 



 

[Shri  M.  M. Dhariaj to   think   and   
ponder  how   we   have   been functioning 
in this country? 

Sir, earlier the issue of unemployment was 
raised by my colleagues, Mr. Bhupesh 
Gupta, Rajnarainji and Mr. Mulka Govinda 
Ready, and d i n i n g  this week, as per my 
information, a debate has been fixed on 
rising prices in the country. We all are 
aware how this rise in prices has affected the 
whole of the society. But we are more 
concerned about the All India Radio and we 
have no time to think about the rising prices. 

 
SHRI M. M. DHARIA: I am coming to it. 

Mr. Deputy Chairman. Sir, I can ven well 
understand the anger of Shri S. N. Mishra, 
the hon'blc Leader of the Opposition. He has 
missed the bus and I am sorry for him. I can 
understand his anger. But is if the forum 10 
expose the frustration in his mind keeping 
aside the burning issues of the country? We 
all should take a proper note that our 
functioning in Parliament, not going to the 
basic roots of the basic problems in the 
country and providing solutions, has created 
an atmosphere of frustration in the country 
and the people are gradually losing their 
faith in these Parliamentary institutions, 
Now instead of thinking of unemployment, 
rising prices and violent activities we are 
more concerned about this A.I.R. business. I 
can understand that the All India Radio is 
certainly an imporlanl media in this country 
and it shall have to be conducted in a good 
manner, in a reasonable and responsible 
manner. But, Sir, what were the complaints? 

A motion has been moved. What are the 
complaints of Rajnarainji? That a represen-
tative of the A.I.R. from Lucknow did not 
submit his comments properly. For that pur-
pose one letter from the hon'ble Member to 
the hon'ble Minister for Information and 
Broadcasting would have been sufficient. 
And had the hon'ble Minister not taken anv 
cognizance of such a letter, I would have 
joined hands with the hon'blc Member in 
voicing my protest that it is the duty of the 
Government to see that any partiality or 
whatever it is not allowed to be committed 
and proper action is taken against that per-
son. But instead of sending that letter we can 
affoid to spend three days of this august 
House over such a trifling matter. Here, Sir, 
I would like to sav that the hon'ble Member. 
Rajnarainji, has in this matter at least not 
been able to convince me as to the need for 
such a committee to be appointed by the 
Chair. 

 

SHRI M. M. DHARIA: Mr. Deputy 
Chairman, Sir, so far as All India Radio is 
concerned, I am not here as an advocate on 
behall of the Minister to say that everything 
thai is going on in All India Radio is fair. On 
the contrary, please allow me to say that the 
amendment moved by my colleague, Mr. 
Bhupesh Gupta, has valid grounds which the 
Governmenl .hall have to consider. All India 
Radio Ls an instrumenl to see that the socio-
economic transformation of the country is 
brought about in an effective manner. Today 
righl from the morning to evening there are so 
mam cultural programmes and there is even 
classical music in ihe morning. For what 
purpose? It is as if the people in this country 
are absolutely lazy, they have no other work 
and they are interested in classical musk in the 
morning. Sir, I do not know how this 
complaint of Mr. Rajnarain lias come that 
more attention is paid to political affairs. To be 
frank, so far as the socio-economic and 
political activities are concerned, All India 
Radio has been hardly devoting much time; 
they are more concerned with all these cultural 
activities in the country. I sav. ii is lime to 
insist that such activities w h i c h  can 
revolutionise the whole country, which can 
mobilise the masses for the socio-economic 
transformation of the country, should be given 
more attention. And instead of trying for such 
a change, we are trying to talk about some sort 
of grievances of a trifling nature. Why? The 
reason is obvious. This debate should have 
been for some revolutionary change in the 
behaviour of A.T.R. But unfortunately it is 
converted into a political business, it is con-
\cued into a political debate. I expected that 
Rajnarainji will rise to the occasion and sec 
what is expected from A.I.R. and how it 
should function. Instead, they want to have 
that political prestige which they have lost, by 
bringing such motions. The prestige is. a lost 
prestige. It is a lost image. The image of this 
'grand alliance' cannot be brought by such 
discussions. 

SHRI S. D. MTSRA: What about the 
sinister alliance of Congress (R). the CPI and 
Ihe D.M.K.? 
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SHRI M.  M.    DHARIA:     Mr.    Deputy 
Chairman, I would like to say to my friend, 
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Mr. S. D. Misra—who is under the impression 
that there u something sinister going on in this 
country—that there is nothing sinister going 
on in this country and that only some 
revolutionary change is coming in  this 
country. 

SHRI S. D. MISRA:  Pseudo-radicals. 

SHRI  M.  M.    HI ARIA:     Unfortunately 
mv colleagues on his side fail to understand 
the situation. Th re is a good sign to-day, 
Many of them ha e not realised that. There are 
statements al er statements w h i c h  are being 
referred to, even by All India Radio. Suine of 
his own colleagues are thinking of joining 
hands wit I the progressive forces in the 
country. It hat started in his own party and it 
will blow' against Syndicate leaders like 
Morarjibhai and ( litis, those who are abso-
lutely reactionary. Sir, the time is not far off 
when Mr. S. 1). Misra will not only see that 
but perhaps became a victim to it also. 

Mr. Deputy Chairman, Sir, a complaint was 
made by Raj arainji that no reference is being 
made to Mr. S. N. Mishra, the Leader of the 
Opposition, since the time he became the 
Leade of the Opposition. I was aware that this 
cl arge will be made. Since yesterday I have 
>een going through these A.I.R. bulletins. 1 
have got them here. Let the Members of the 
Opposition go through all these A.I.R. 
bulletins for a whole month. I have taken care 
to go through the bulletins lor one monii   and 
20 days. 

They should go trough all the AIR bulletins 
and they will find that more prominence is 
being gi^en to the leaders of the opposition 
parties than to the Members on this side ot the 
House. I am not here to advocate for the AIR, 
but so far as news-reporting is concerned at 
least this is ray impression , . . 

 
SHRI A. G. KILKARNI (Maharashtra): Mr. 

Dhavia, what he wants is that not only should 
his name gure in the- news bulletins, but he 
must >c accepted by the public as the leader. 
He wants that he must be accepted as the le; 
der by the public. 

SHRI M. M. DHARIA: Mr. Deputy 
Chairman, 1 hardly get any opportunity to 
listen in to the radio. But I went through all 
these scripts because I wanted to be absolutely 
fair in r Iis House and after going through all 
these - ripts I have come to this conclusion 
that the AIR is giving actually more 
prominence IO the leaders of the opposition 
than to U*, and I think these are the scripts 
which tre released by the PTI and o t h e r  news 
ag ncies in the country and also bv all the 
ccirespondents. I must say that in giving new-- 
to the country the AIR has remained 
abosltitely partial and I have no doubt about it 
. . . 

SHRI AKBAR ALI KHAN: Do you mean 
to say partial to the Opposition? 

SHRI M. M. DHARIA: Yes, yes, partial to 
the Opposition. It is absolute ly  partial to 
them and ii is leaning more favourably to-
wards the opposition leaders. Everytime only 
Mr. Rajnarain, Mr. Bhupesh Gupta, Mr. S. N. 
Mishra, of course, sometimes myself and Mi. 
Krishan Kant on this side, figure in the AIR 
news bulletins . . . 

SHRI S. D. MISRA: Mr. Bhupesh Gupta is 
not in opposition. IK- is with the Congress 
(R). \Vh\ do you include him in the 
opposition? 

SHRI M. M. DHARIA: Sir, it is my feeling 
that the AIR is absolutely impartial. Rather it 
is leaning more favourably towards the 
Opposition. I even throw a challenge to the 
Opposition that they should kindly go through 
all these news bulletins: let them have their 
own reactions. Under these circumstances, to 
say thai an enquiry committee should be 
.ppoinkcl bv the Chairman to go into this 
particular allegation will not be fair and 
therefore, I am here to oppose this mine of inv 
friend, Mr. Rajnarain and his other friends 
like Mr. S. N. Mishra and others . . . 

 

SHRI M. M. DHARIA: I am coming to that 
. . . 

SHRI LOKANATH MISRA (Orissa): If 
Mr. Dharia concedes that the All India Radio 
has been par t ia l ,  then why should he not 
concede the demand for an enquiry com-
mittee? Let there be a commission of enquiry 
and let the commission say it clearly that  the 
All India Radio is partial. 

SHRI M. M. DHARIA: I said the All India 
Radio is partial to the Opposition. I feel this is 
the correct policy of the All India Radio that 
prominence must be given to all prominent 
personalities from all States. (Interruption). 
This will be my urge to the public, to all the 
newspapers in the country, and to the All 
India Radio that prominence should be given 
not only to the polit i c i ans ,  not only to the 
political leaders, but to all the leaders in 
various fields like medicine, science, 
technology, etc. They should also get proper 
prominence in the news coming from the All 
India Radio and also from other news 
agencies in the country. 

Now coming to the amendment moved by 
Mr. Bhupesh Gupta I think there is a lot of 
relevance, there is a lot of substance in thai 
amendment. I have no doubt whatsoever that  
the present functioning of the AH 
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India Ratlio shall have to be changed. Though 
some change has been made, unfortunately the 
whole structure of the All India Radio is not 
changed. It should be changed so that it 
becomes the voice of the people, so thai it 
becomes the voice of the down-trodden 
against the monopolists, the righl reactionaries 
that are functioning in this cou i iuv  through 
the grand alliance. The All India Radio should 
become the voice of democracj againsl the 
violence-mongers in this country; it should 
become the voice of sacred democracy; it 
should become the voice of secularism . . . 

SHRI LOKANATH MISRA:    It    is    the 
voice of left reactionaries. 

SHRI M. M. DHARIA: It should become 
the voice against the forces of obscurantism 
that are functioning in this country. The All 
India Radio should be a representative of the 
people. It should t h i n k  of representing 
neither the Government nor the Opposition. It 
cannot be the representative of only those who 
are in politics. It should be the representative 
of the various sections in the society. And it is 
from this point of view that a lot of 
reorientation and streamlining is called for. 

Therefore, I am not insisting that the 
amendment of Shri  Bhupesh  Gupta  should 
be accepted. But an assurance must be given 
by the hon. Minister on the Hoot of the House 
that he will consider this amendment because 
I feel there is some substance and force and 
val idi ty  in it. 

I will not prolong my speech. But I would 
like to want the House that instead of spending 
its time on such trifling matters as this, it 
should come to the brass-lacks and discuss 
various other serious problems confronting the 
country, There are unemployed youngsters in 
the country, there are antidemocratic forces in 
the country and there are anti-secular forces in 
the country and it is for us to iacc these 
challenges. This forum should be ttsed for 
finding out solutions to these problems. There 
is corruption, there are strikes. How ran we 
create an atmosphere in the country where 
there will be no strikes at least for the next ten 
years? No country can progress without 
industrial and agricultural production. What 
should we do for that? . . . 

SHRI RAINARAIN: And dis t r ibut ion 
also. 

SHRI M. M. DHARIA: Certainlv distri-
bution also. That is why we discussed the 
nylon affair yesterday. Instead of devoting our 
time on trifling matters, let us spend it 
usefully. I am sure my friend Shri Rajnarain 
will no! like me . . . (Interruption!. He wants 
to make me a judge. I can understand it. But I 
do not want to accept that responsi- 

bility  especially   in   regard   to  such   
trifling matters. There are other important 
issues. 

I would like to tell those who have moved 
amendments that government has taken proper 
notice of them. And if the reporters are not 
reporting well or if there are inaccuracies in 
their repotting, proper act ion should be taken 
against them. But by suggesting appointment 
of a committee, they are bypassing the main 
issues facing the country. Therefore, I oppose 
the amendment by Shri S. N. Mishra. At the 
same time, I feel that government should 
consider the amendment by Shri Bhupesh 
Gupta. 

 
SHRI      M.      S.      GURUPADASWAMY 

(Mysore): Mr. Deputy Chairman, I like one 
statement of my friend Shri Dharia. The rest 
of it was irrelevant to the debate. That was 
that All India Radio should be a trustee of the 
people and should function as the voice of the 
nation. Excepting this statement, 1 am afraid 
the rest of what he said was not relevant. 

I would like to ask with all humility whether 
All India Radio is functioning as the voice of 
the nation. He wanted to dilute the debate and 
soft-peddle it by saying thai it is a very trifling 
matter. Let me tell him that it is not a trifling 
mallet. It is not an insignificant affair. This 
subject has been be-fi>i c- us all along. 
Members of Parliament from this side, the 
public outside and the press outside have been 
exercised over the functioning of the All India 
Radio, in particular, the functioning of the 
news services division, I agree that All India 
Radio should be one of our powerful 
instruments through which we can satisfy the 
three imperatives which any radio has to 
fulfil—the demand for impartial information, 
the demand for entertainment and the demand 
for education. 

[THE  VICE-CHAIRMAN   (SHRI   BANKA   
BEHARV 

DAS) in the Chair] 
The All India Radio has got to function as a 

potent weapon to serve all these demands and 
also to serve, as mv friend put it, the purpose 
of bringing about socio-economic changes in 
our society. It should also serve 
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the basic values Much we cherish. There-
fore, Sir, uiv qui Hon is whether this is sen 
ing iliis j>ni p< e at all . . . 

(In irruptions) 

SHRI M. M. DHARIA: I have supported 
the motion also. I! it the motion is political. 
Do noi forget it. 

SHRI RAJNARAIN: Is (here anything 
which is mil polit Bal? 

SHRI M. S. (. RUWOASW AMY: Do noi 
interrupt me, Mr. Dharia. I did not interrupt 
you. Siv. Mr, Dharia imputes politics into 
this motion. Yes, there is politics in this. We 
are all interested in politics. But we Mould 
like- to tve tin' All India  Radio from  the 
orbit  of    o l i l i rs ,   from  the orbit of 
partisan  politics.    Whether  the   All    India 
Radio is in the or ii of politics now or not is 
the issue. I do i il want to quote various 
instances. My Erie id, Shri Rajnarain, has 
taken the pains to collect instances and in-
cidents to show thi t the news broadcasts of 
the All India Radii) have been coloured and 
influenced by politi al considerations and are 
very much weighted in favour of the Govern-
ment and discrimii gtory to the Opposition. 
Sir, I do not want g lake much of the time of 
the House in gi ing a further list, I can onh 
point out how the All Ind ia  Radio has dealt 
with the varii is crises of llic past few months 
since the Congress split, how the Congress 
split i tself  .\a dealt with, and how the l1!' 
crisis, the 1 rala elections, the politics of 
defections ii various parts of the .. 1111111% 
and finally, the reports on the proceedings of 
the Ho ses of Parliament itself are handled. 
Arc \ u satisfied that the All India Radio lias 
lit n very fair, impartial, objective and true i 
reporting these various incidents and issue or 
ihev arc coloured? There are two ways of 
interpreting the state of affairs in the AH 
India Radio: Either the AIR s ta f f  are i 
mgenitally incompetent and the) do HOI kin 
V the newsworlhiiicss of the various events 
nil. therefore, iliere is no fair reporting o fair 
broadcast, or, in the alternative, thei is 
continuous political  intrusion into the : fans 
of the AIR and. in particular, polit al 
intrusion into the matters pertaining i i the 
news broadcast. Sir,  I  happened . . . 

SHRI M. M. 1)1!.' RIA: The) arc talking 
like frustrated peopl . rhey are Frustrated in   
the i r    politicc . . . 

(Intel uptions) 
SHRI M. S. GURMPADASWAMY: I am 

not t a lk ing  like a [ ustrated man. I am 
t a l k i n g  out or knowl dge and he is 
ta lk ing  mil  of ignorance. 

SHRI lUU'l'KSll (. MA: When you look ,,i 
each other, both o   you are frustrated. 

SHRI M. S. GURUPADASWAMY: Any-
way, Mi. Bhupesh Gi pta cannot provide the 
inspiration  to both. 

B (N U7BFP— 7 

Sir, I happened to be a Member of the 
Clianda Committee. We went into these 
various aspects of the AIR and we devoted 
considerable attention and time to the 
character and nature pf the news broadcast 
in this country. We studied the news broad 
casts, the character and the nature of the 
news broadcasts in other countries also. We 
have not said in the Report, but we came 
to the conclusion that the news broadcasts of 
the AIR have been running on totalitarian 
lines. . 

S I I K I   RAJNARAIN:  Yes. 
SHRI M. S. GURUPADASWAMY: And 

we came to the conclusion that the AIR has 
become increasingly the mouthpiece of the 
Government of India, the Ministers and the 
officials. 

We wanted the A.I.R. to be rid of that kind 
of influence. The AIR lias been working all 
along under the shadow of the Government. 
There has been political intrusion all the lime. 
This was our judgment and our conclusion. 
Therefore, we suggested various things and 
we suggested also basic transformation ol the 
AIR of which m\ friend Mr. Dharia is very 
ignorant. I agree with him that the AIR should 
also be an instru-iiii in of socio-economic 
transformation. How-nrr, it was our view that 
the AIR has noi been  playing fair to the   
people.    Various 
people    appealed   before   us,     most     of     
the 
people' associated with the AIR and public 
men. We have examined also the Ministers of 
the Government of India. Il was the una-
nimous opinion of all the witnesses who 
appeared before us, including the Ministers, 
except the Minister of Informal ion and 
Broadcasting at that time. 

AN  HON. MEMBER:  Who was ihen the 
Ministei ? 

SHRI  M.  S.  GURUPADASWAMY:   
That 

was Mrs. Indi ra  Gandhi ai iliai lime. All the 
people who appeared said that the AIR 
broadcasts are not satisfactory al all and they 
suffer from lack of depth, range and perspec-
tive and this vi t ia tes  its impartiality, 
objectivity and fairness on the part of the AIR. 
The nens broadcasts have been undergoing 
changes from lime to time but unfortunately 
even after the report of the Chanda Committee 
where we have suggested a few things—we 
have highlighted the points of impartiality and 
also depth of the news broadcasts—the 
Government of India have not taken any steps 
to improve. In the beginning there was a 
cer ta in  amount of iin- 
pact on the Government of India as a result of 
the recommendation made by the Com mittee 
but later on. after the split of the Congress 
somehow there is a deterioration. Today the 
broadcasts of the AIR are rotten. They are just 
rotten. In the past so many deficiencies and 
emissions happened, Ihev are there because 
the AIR is completely monopolised by the 
Government of   India, 
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lake the BBC. When such tilings happened in 
England, what happened? I give you only a  
few   instances.   In   1956 there was criticism 
by a few  Members of the Houses of Parlia-
ment at that  time that the BBC broadcasts 
were favouring a certain group of Members 
from Wales. It was a wrong attack, a wrong 
c r i t ic i sm  made at tint  time by Members of 
Parliament but immediately the PMG at that 
time set up an Enquiry Committee to find out   
the   exact   t r u th   about  it.   If  the  AIR is 
playing Eaii with us, ] will give a good 
certificate and all of us will agree. The de-
mand is this. We suspect and wc ha\e some 
basis,   to  sav  that  the  AIR   is  not.  playing 
fail   uiili   us  and   therefore  Shri   Rajnarain 
and others have come with this proposition. 
What is  the  proposition?   It  is  to hold  an 
enquiry. After the enquiry, if there is nothing 
against  you,  certainly  you  will  be free 
from  embarrassment,    otherwise    you    
will suffer from this kind of attack all the 
time. Again in  19.r>fi in England what 
happened? My friends have not realised one 
important development in this country. The 
important development is,  certainly  in  the  
history of I n d i a   lor  the liist   time,' an 
official Opposition  has  been  created.    
When    an    official Opposition is created, 
we have an alternative Government. The  AIR    
should    take    due cognizance of this. It is 
not my business, it is not your business but it 
is their business. If   the  AIR  is   to  function  
as   the  mouth-p ie<e  of  the nation,  as  the 
voice    of    the nation, as the custodian of the 
trustee of the public   interest,   then   it   will   
have   to   take due  notice  of   the   new   
developments  here. It cannot be antediluvian, 
feudal, mediaeval and  rotten  in  its approach 
on these things. What   happened   in   
England   in     1986?     In [956,  when  the  
Prime  Minister of England at   that   lime  
decided   to   broadcast   through the BBC 
soon after the invasion of the Suez Canal ana 
by England and France, the BBC denied the 
opportunity to the Leader of the Opposition at 
that time. 

Then the Opposition made an issue of it. 
They said, "It is an Official Opposition. It is 
not just a minority." As I said, they made an 
issue of it. Then the BBC had to concede 
them the right to reply to the statement made 
by the Prime Minister in England at that 
lime. The Prime Ministei took the position 
that so far as external affairs were concerned, 
so far as external broadcasts were concerned, 
so far as statements involving o i l ier  
countries were concerned, the Government 
alone should be the spokesman, not others, 
and the whole nation was united, and should 
be united. But it was challenged by the 
Leader of the Opposition, and the Leader of 
"the Opposition said, "Wc are not with you. 
The country is not wilh you, and wc have got 
to make a statement." Then Die BBC had lo 
give an opportunity lo the Leader of the 
Opposition 

to appear on the BBC. And he made the reply, 
a scathing reply, to the statement made by the 
Prime Minister. 1 am going into this question 
because here are friends who take a partisan 
view, and Mr. Dharia has also been taking a 
partisan view. 

SHRI M. M. DHARIA: There is politics 
everywhere. 

SHRI  M.  S.  GURUPADASWAMY:     He 
says there is politics everywhere. I would like 
the All India Radio to function as a national 
instrument, a potent factor in the development 
of  broadcasts, 

SHRI M. M. DHARIA: Just a minute. Mr. 
Vice Chairman, Sir, he should not distort lads. 
The reports of All India Radio are placed in 
the library. He should take care to read the 
reports instead of making such   callous  and   
rotten  statements. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): I expected »o interruptions 
from you; you should not interrupt him. 

SHRI M. M. DHARIA: Only when abso-
lutely necessary  I   interrupted him. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS):  But then the time is slum 

SHRI S. N. MI.SHRA: He was preaching to  
me  the other day sermons . . . 

(Interruptions) 
SHRI M. S. GURUPADASWAMY: This 

hon. House will judge who has made rotten 
statements. Sir, I said in the beginning that but 
for lack of time I would have given various 
i n s tances .  I am not lacking in male rial; let 
we leil von that. I only sav lhal there arc so 
mam instances to show that the All I n d i a  
Radio is not f u n c t i o n i n g  licclv and 
independently. Keeping this in view the 
Chandra Committee has said that until ami 
unless ihere is a structural transformation—I 
t h i n k  many of my friends on this side also 
will agree wilh me—unless we bring about a 
structural change in the All India   Radio,   ue  
cannot    escape  the   pol i t i c .  
of die Government. Day in and day out the 
Ministers an: getting a very significant place 
in the news broadcasts. I do not grudge it. If 
there arc real policy statements, if there an-   
really  significant   handouts,  they   have 
got to be covered; there is no question on this 
because the All India  Radio has to cover 
them, because, after all, the Government lets 
got (o feme lion and it has got to represent the 
nation. And they have got to In- covered, but I 
do not want that the handouts of the Ministries 
should occupy a big place, whethei thej 
deserve it or not. This is my point and we 
have come to this conclusion, Sir. And Ibis 
trend is increasing day by day, the haul of 
official interference, J I \ ( \  it is v i t i a t i n g  the 
character of the broad 

i i     and   destroying   the   autonomy   of   
the 
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staff who are working there. And unless anil 
u i u i !  we ensure the tutonomy of the All 
India Radio, we cann >t expecl this trend to 
disappear or ai leas) > lessen. Therefore we 
have suggested that here lias got to be a 
structural change. An: what is the structural 
change we have suggested? We have sug-
gested that the All It lia Radio should have the 
monopoly, but si1 mid be converted into a 
corporation. There are various models open to 
us. In the w rid today we have the totalitarian 
model co ipletely owned by the Government, 
as in 1 ussia, and the broadcasts are controlled 
by the Government ihne. There arc vari< is 
other types in democratic countries, (/nt 
rruptions). There are corporations like the 
BBC. There are the private agencies as in the 
USA. But we have sdil "In the developing 
context, the All I n d i a  Radio has to I  a 
corporation and it should have the moi ipory 
"I the news and there  should not he .it) other 
agency funct ioning as the All I idia Radio, 
which has got   lo  he  there.  

For thai we said, et [here be a Corporation. 
I do not know whether my friend, Shri Satya 
Narayan ! inha, had the lime or the energy to 
go ihr ugh the Chanda Committee Report. He 
aid that the Chanda Committee has made  
some . . . 

SHRI  BHUPESH    >UPTA:   Why do you 
15 lie has no time? 
SHRI M. S. GURUI'ADASUAMY: I do 

not know: that is wh . I said I do not know. 
Sir, he said that wt have made some pcr-
Functorj recommendations. I do not know 
whether he reallj 1 ought about it before 
making such a rem rk about such an important 
Committee, md I do not t h ink  he has read 
the Repor I do not t h i n k  that nn friend, Mr. 
Gujl I. has read the Report either because Mr. 
1 ujral is accustomed to exercise his power ti 
rough the officials. 

THE MINISTER >F STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING A ID IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI I. 
K. GUTRAL): Si . I have a great deal vA 
respect foi mv hoh. friend, Mr. Guru-
padaswamy, He sh" Id give us the credit that, 
when he w r i t e  a Report at least in deference 
to him we read the Report if for ho other 
reason. 

SHRI M. S.  GUR IPADASWAMY:   He is 
betraying his own n ture by saying that. If he 
li.^ got respect ir me I should have thought 
that he ha read the Report and known  thai   1  
was a    >ai,\   to this basic idea. 

(luln  uptions) 
SHRI AKBAR Al.l KHAN: You give some 

( redil  to him. 
SHRI M. S. GUI U'ADASU AMY: All 

right;  1 stand corrci ed. 
MBN17RSS—7a 

 
THE VICE-CHAIRMAN (SHRI BANKA 

BEHARY DAS): Hon. Members should 
know  thai   the  time is  limited. 

SHRI M. S. GURUPADASWAMY: I am 
just i losing. Sir, in England they always make 
a distinction between public interest and 
Government's interest in the broadcasts but 
here I find a son of mixing of both. There arc 
times when public interest mav run counter to 
Government interest and there are limes when 
Government interests coincide with public 
interests. But a distinction has to be made 
between the Government interests and the 
publ ic  interests and public interests is more 
important than Government interest. I find 
that in the working of the All India Radio, in 
their broadcasts, this salutary principle is 
forgotten by the staff there. And we cannot 
expect much from the staff—-we have given a 
good deal of time on this issue- unless the 
staff is given com plclc liberty and given 
sufficient scope for initiative and imagination. 
Sir, it will be very interesting 10 know from 
the lion. Minister, if he can enlighten us on 
this issue, what time is given to the 
Opposition. Let us go into tliis question of the 
lime given to the Opposition members as such 
and the Government benches, and secondly 
what is the nature of the broadcasts? That is 
more important to me. Mere l i s t ing  of 
names is nothing. Suppose the proceedings 
are there; while dealing with the proceedings 
the All India  Radio mav list the names of all 
those people who spoke on a particular issue. 
We have gone into this question. This is not 
the way of doing it. What arc the aspects. 
What are the issues highlighted by individual 
members, that is more relevant, not the 
incidental matters. Those remarks which are 
c r i t ica l  are invariably excluded; those 
which  are not c r i t i c a l  and those which  are 
incidental are highlighted. This is not the way 
of reporting at all. but invariably their 
approach is just l i s t ing of the names of: 
members who took part in a discussion rather 
than giving the true nature of the debate, the 
issues raised and the controversies re-jected. I 
his is mil the kind of broadcasts thai we would 
like to have. I do not think am Member of 
Parliament would like to just hear his name 
mentioned in the All India Radio. 

SHRI   1.  K.  GUJRAI,:   Question. 
(Interruptions) 

SHRI M. S. GURUI'ADASUAMY: What 
Mi. Rainarain wanted was to see whether the  
issues  thai  are  raised    in    Parliament, 
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whether the proceeding of the House are truly 
reflected in the broadcasts. I am afraid the 
proceedings of the House are not reflected in 
the broadcasts. Between Parliament and 
Government, Government is get-tin" more 
lime than Parliament. I think this has got to 
be gone into. Between Government and the 
Parliament, when the Parliament is in session, 
Parliament is getting less time i ban the 
Government. However much irrelevant it 
may be, the Government gets more time. 
These are matters which have to be gone into. 
1 feel strongly that there is discrimination, 
very unhappy discrimination, irrational sort 
of discrimination, against. those who are 
functioning in the Opposition. 

As 1- said, the complexion of Parliament 
has changed. Today we have the official 
opposition and. therefore, it is necessary that 
All India Radio should play fair to the 
Opposition. Therefore, I say finally that this 
Resolution that lias been brought forward 
should be accepted. It can be changed slightly 
if you want, but it calls for an enquiry. Such 
enquiries have been held in England. 
Whenever there is an attack by Members of 
Parliament an enquiry is held. Why do you 
deny an enquiry? II you deny it, you will 
create suspicion and doubt amongst us that 
you are doing all these things and that you are 
not amenable to our suggestions or criticisms. 
Therefore, to ward off this embarrassment to 
the Ministers and to All India Radio itself, let 
there be an enquiry. The enquiry may be 
broad based. It may be a quick enquiry about 
the nature and character of the broadcasts. 
They need not go into anything else. 
Therefore, my friend should a c c e p t  this 
proposal and if he: can suggest any 
amendment, it would be welcome. The 
wording docs not matter. In the interests of 
this House, in the interests of Parliament, in 
the interests of the Government and in the 
interests of All India Radio itself this sort of 
enquiry is necessary. 

 
SHRI KRISHAN KANT (Haryana): I was 

aniazed to hear my friend, Mr. Guru-
padaswamy. 

SHRI M. S. GURUPADASWAMY: You 
will always be amazed. 

SHRI KRISHAN KANT: Only a year back 
he was s id ing with us on this Bench. 

SHRI    M.  S.    GURUPADASWAMY:     I 
have signed the Report. 

SHRI KRISHAN KANT: I have not in-
terrupted either Mr. Gurupadaswamy or Mr. 
Rajnarain. I hope they will also patiently 
hear what I say. They have said so many 
things. 

SHRI M. S. GURUPADASWAMY: I had 
asked Mr. K. K. Shah several times, when I 
was a Minister, to implement the Report in 
toto. 

SHRI KRISHAN KANT: Mr. Vice-Chair 
man, the argument of Mr. Gurupadaswamy is 
self-defeating. If the report of one enquiry 
committee has not been implemented, how 
does he think that the report of this en-quiry 
committee will be implemented? If he had 
asked it and if he wants that the Chanda 
Committee's Report should be discussed, let 
us discuss it. Let us discuss how to 
implement it. I could have understood it and 
I would have joined him. Perhaps he docs noi 
know that I am one of those who say that 
AIR should be changed into a corporation. I 
agree with hint basically, but the present 
discussion has not come out of the non 
implementation of the Chanda Commit tee 's 
Report. Previously we used to discuss 
External Affairs and Foreign Affairs in boih 
Houses of Parliament. Now, the opposition,  
some of the opposition, not the whole, wants 
to make AIR a regular feature in all the 
Sessions. The difficulty is they arc losing 
ground. 

SHRI S. N. MISHRA: How do you sav 
tha t?  

SHRI KRISHAN KANT: Thev are losing 
ground among the people. In order to gain 
some ground for them they have AIR as a 
scapegoat. Thev are fighting among them 
selves, not only among themselves, but also 
in t h e i r  own party. In order that they may 
remain united, they wanl to create a com mon 
enemy, so thai they can delude their 
supporters. Now. it is being said as if AIR is 
responsible for creating dissensions among 
the members ol ihe SSP or between Cong. 
(Q) and SSP or Cong. (O) ami |an Sangh. I 
am astonished that Mr. Rajnarain has been 
abusing AIR. but he completely forgot the 
Press Commission's recommendations and 
other things about the monopoly press, how 
the whole press in India is controlled by the  
monopoly. 

To day I quote some of the t h i n g s  aboiu 
his party from the press c u t t i n g s  because 
he-has never said that this correspondent of 
ibis newspaper has given a wrong thing. I am   
quoting: 
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THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): This is not the time for you 
to reply. He may refere to many questions but 
this is not the proper time for you  to reply. 

SHRI KRISHAN KANT: I am not quoting 
either the National Herald or the Patriot. I will 

try to quote from other papers, not PTI but from 
the correspondents of those  papers  which   Mr.   
Rajnarain   .   .  . 

SHRI RAfNARAIN: I will have to explain  the 
conduct of those correspondents. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEIIARY DAS): But this is not the occasion. 
Wilt you kindly sit down? I am requesting you. 
When you were speaking making allegations, 
others were not replying at that time. I think this 
is not the proper time for you to stand up every 
now and ^cn and reply to every point. This is not 
the proper time. 

 

 

THE VICE-CI AIRMAN (SHRI BANKA 
BEHARY DAS): You do not reply to him. 
You continue. O ticrwise I will not be able to 
help  you. 

SHRI KRISHAN KANT: 1 do not know 
why he got a link' impatient. What I was 
saving was  .   .   . 

SHRI  M.   M.   DHARIA:   He  is  not  im- 
patient. He is a political patient. 

SHRI KRISHAN KANT: I was only say-
ing whether wh it the All India Radio has 
given is someth ng different from what the 
newspapers have given. Here if I start from 
1st October. . .
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SHRI KRISHAN KANT: Mr. Rnjnarain has 
read something. I would like to telf the 
Government mat lieic is some news which had 
appeared in the press, which Mr. Rajnaraln has 
not contradicted for ihc last few   months. 

SHRI RAJNARAIN: I have issued pub lie 
statements   .   .   . 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): I think vou are spoiling ihc  
whole  debate. 
SHRI KRISHAN  KANT:   What Mr.  Raj 
n a i a i n  has said or read is not the full story. 1 
would like to know hum the Government of 
India whether the All India Radio covered all 
the things which were happening in the 
political life of U.P. Mr. Vice-Chairman, STf, 
I know that when the Congress Party was in 
turmoil and it was Split, main items of [he 
news which appeared in the All India Radio, 
about the meetings of the Congress Party 
Executive—Mr. Misra was there, he knows—
we have to contradict. All those things are 
appearing in the press. The All India Radio 
was giving details what was happening in the 
Congress Parliamentary Partv. I want to know 
from the Government of India, from the 
Minister of Information and Broadcasting. Shri 
Satya Narayan Sinha or Shri Gujral, why they 
were partial in giving the whole truth. Why 
were thev giving the news which was harmful 
to the Congress Party, and not to the 
Opposiiion Party? Here what I am quoting is 
from the press the AH India Radio  did   not  
give   this  news.   I  quote: 

"Five prominent SSP legislaors (Mr. 
Saligram Jasiwal, Mr. Ram Nagina Singh, 
Mr. Manzoor Ahmad, Mr. Ram Charan 
Tripathi and Mr. Tej Bhan Singh) issued a 
statement, urging the party's central 
leadership to form a un i t ed  front with 
socialist forces to face the challenge of the 
alliance of communal elements and parties  
opposed   ro   land   reforms . . ." 
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THE VICE CHAIRMAN (SHRI BANKA 

BEHARY DAS; : Is it a point of order? It  is 
not a  point  of order. 

SHRI RAJNARAIN:  Yes,  it is. 
THE VICE C 4AIRMAN (SHRI BANKA 

BEHARY DAS): No, it is not a point of order. 
You ver well know that it is not a   point  of  
orch r. 
BEHARY DAS)    This   is   not   a   point   of 
order when  yen    are sitting  there. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS):   That  is a different thing. 

SHRI RAJNVRAIN: You should not treat 
me like this. You also raise points of order   
when   you   are   there. 

THE VICE CHAIRMAN (SHRI BANKA 
BEHARY DAS : This is not a point of order. 

SHRI RAJNARAIN: It is a point of order. 
THE VICE-CHAIRMAN (SHRI BANKA 

BEHARY DAS^: Mr. Krishan Kant is asking 
this questi >n of the Minister, he is not putting 
it to vou. The Minister will reply. 

SHRI RAJNARAIN: How? He is putting 
this  question   t i   me. 

SEVERAL   HON.   MEMBERS:    No.   no. 
SHRI RAJNVRAIN: He is levelling charges   

against   the   SSP   and   how   can   he 
ask  the Ministt -  to answer? 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS,: He has clearly said that this 
has appeal d in the paper and whether it   is  a   
fact   o    not. 

SHRI RAJNARAIN: How can the Minister  
know?   I  1 now   the  farts. 

THF. VTCE-CHAIRMAN (SHRI BANKA 
BEHARY DA.4 : Whenever anv Member says  
anything,   you   will  be  replying  every 
now and  then 

SHRI RAJNARAIN:   Yes. 
SHRI KRISHAN KANT: I am putting this 

question t i the Government—when you are 
giving out everything, what is happening  in   
the  Parliamentary  Party,  etc.,  what 

is happening in the SSP and other opposition 
parties, it is not given out. Here it is— 

"SSP in a dilemma" 
". . . Mr. Ugra Sen denied that in the 

process of formation of SVD of rightist 
parties in the UP Assembly, his partv was  
agreeable  to  Mr.     C.     B.    Gupta's 
leadership." 
The SSP in Bihar also opposed the for-

mation  of  the  SVD. 
Were both these things given out by the All 

India Radio? Did you tell the fact that the SSP 
was opposed to the formation of SVD in UP? I 
am coming to how the Radio has been 
behaving with the members of the 
Government's party and the SSP there. 

Another th ing  which should be expressed. 
Dr. Mahavir said that the Indian Express is an 
independent paper. Here it says —"SSP split 
over spoils in UP." I do not know why the 
Government of India and the All India  Radio 
did not give all this news. 

"The State Parliamentary Board at its 
requisitioned meeting unanimously adopted 
a resolution this afternoon asking the 
Central Parliamentary Board of the party 
immediately to rescind its resolution 
charging the recommendation of the State 
Board. Seven out of the nine members of the 
State Parliamentary Board attended the   
requisitioned   meeting." 
And it has been said by Shri Shamboo Nath 

Chaudharv. I am asking the Government 
again again: Why arc they afraid of pul l ing 
the legs of Mr. Rajnarain. You did not want to 
give that news on the All India Radio. People 
should know what is happening in  the SSP. 

DR. BHAI MAHAVIR (Delhi): I want one 
clarification from Mr. Krishan Kant. If he is 
so much dissatisfied with the working of the 
All India Radio, well, he should welcome a 
chance to move for an independent enquiry so 
that things can be put in the right light.  
(Interruptions). 

 
SHRI KRISHAN KANT: I do not know 

why they are so anxious that they do not want 
lo hear me. ((Interruptions) I know, I  do  not 
need  any  indulgence  from you 

(Interruptions) 
I THF. VICE-CHAIRMAN (SHRI BANKA 

BEHARY DAS): I cannot give you more than   
two   minutes. 

SHRI  KRISHAN  KANT:   No.   Sir.     
Yon '  were   hearing   what   they   said. 



 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): Instead of wasting your 
time,  kindly go on. 

SHRI KRISHAN KANT: Here again, on 
the 1st of November Mr. Shamboo Nath 
Chaudhary said that he had resigned from 
the Deputy Leadership in April last as a 
protest against the alterations made in (he 
list. Mr. Chaudhary stated that they joined 
the Ministry without getting the party 
programme accepted. I do not know why the 
Government of India and the All India Radio 
did not give that. 

Sir, Mr. Rajnarain always accuses others 
and the Prime Minister of dictatorship. Here 
is Mr. Kanojia, SSP MLA's statement. When 
the All India Radio has so manv times 
repeatedly broadcast what the opposition 
parties have been saying, that the Prime 
Minister has become a dictator, etc. why did 
not the All India Radio give out what Mr. 
Kanojia said? He said about Mr. Rajnarain. 

"Mr. Kanojia told reporters that he 
would fight from within against the autho-
ritarian trend adopted by Mr. Rajnarain 
and others." 

May I know why the All India  Radio did 
not give out all this news and inform the 
people of I he country as to what is happen-
ing and how Mr. Rajnarain is trying to be-
havr   as   a   dictator? 

Mr. Viee-Chairmnn, Sir, again, it is a Tata 
paper supporting the S.V.D. Referring to Mi. 
I.imaye, it says:— 

"Mr. Litnayc was furious with some of 
the S.V.D. colleagues for their public 
statements that the T. N. Singh Ministry 
could do without the S.S.P.'s support. This 
was not the way to run a coalition 
government, he said." 
It goes   on   to   sav: — 

"A senior B.K.D. leader felt that the 
S.S.P.'s troubles did not owe so much to 
the 'imaginary inactivity of the T. N. 
Singh Ministry' as it flid to the inner 
struggle within the party itself." 

{Interruption   by  Shri  Rajnarain) THE   
VICE-CHAIRMAN   (SHRI   BANKA 
BEHARY DAS):   Will  von  say that  this  is 
irrelevant? 

SHRI RAJNARAIN: This is totally ir-
relevant. 

THE VICE-CHAIRMAN (SHRI BANKA 
BF.HARI DAS): No. This is not irrelevant. 
You hear him. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY HAS): Your lime is up. I cannot 
give von any more time. II you go on re-
peating the same th ing  by reading from 
newspaper reports 1 am not going to give you 
more time. 

SHRI KRISHAN KANT: Mr. Rajnarain had 
said that the A.I.R. has given out some wrong 
statement. I want to know from the 
Government whether the A.I.R. told the 
people  of   India    that: — 

"A senior B.K.D. leader felt that the 
S.S.P.'s troubles did not owe so much to the 
'imaginary inact ivi ty  of the T. N. Singh 
Ministry' as it did to the inner struggle 
wi th in  the party itself." 
THE VICE-CHAIRMAN (SHRI BANKA 

BEHARY DAS): Mr. Krishan Kant, one or 
two instances arc enough to support your case. 
If von go on repeating and reading out 1 will 
not be able to give you any more time. 

SHRI KRISHAN KANT: Two things I want 
to say. I would like to know whether the All 
India  Radio broadcast that Mr. Ugra Sen had 
demanded the setting up of an Enquiry 
Commission to investigate allegations against 
several Ministers Included in the SVD 
Ministry. He said there were allegat ions of 
corruptions against the Ministers who have 
been taken in the S.V.D. Was this evei 
broadcasi by the All India  Radio? I do not 
know why the whole truth was not said. 

Mr. Vice-Chairinan, I will not read from the 
newspapers now. lint there is something which   
the   two S.S.P.   members,   Shri   Ram 
Nagina  Singh   and   Miss    Saraswali    
Animal said   .   .   . 

SHRI RAJNARAIN: They are expelled 
members. Thev arc suspended members. 

SHRI KRISHAN KANT: Mr. Vicc-
Chairman. may I know whether the AH India 
Radio told the people of Uttar Pradesh Iluit 
some members of the S.S.P. had w r i t t e n  to 
the High Command, to the Chairman  of the 
S.S.P. 
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How did he get t? We know where Saras-nvati 
Animal is siding these days. We know where 
Ram Nagi a Singh is sitting these days. 

THE VICE-CHURMAN (SHRI BANKA 
BEHARY DAS): This is no point of order. 
Now, Mr. Krishai Kant, I cannot give you 
more time. 

SHRI   KRISHAN   KANT:   Here   is   
what they  said   to   the   Chairman   of  the  
SSP. 

"Along with all the facts mentioned 
above; it would not also be out of place to 
point out fiat the announcement to support 
the foi -party S.V.D. and to join it has been 
tin lugh the "worthy mouth" of Shri 
Rajnarain Singh. Because of this fact  ..." 

THE   VICE-CI  URMAN   (SHRI   
BANKA BEHARY DAS):   Your time is over. 

SHRI  KRISHAN KANT:   No.  no.  I will 
lake my party's    me. 

"Because of ibis fart, the people of U.P. 
will be interpreting it in a very special way 
bei ruse, on the basis of definite proofs, the 
people of the State have been led to relieve 
that Shri Rajnarain Singh is a "boi.ght slave" 
of Shri Chandra Bhanu Gupta and the S.S.P. 
of U.P. is Shri Rajnarain > hand-maiden. 
Therefore, with the help f his money, Shri 
Chandra Bhanu Gupta lias always been 
successful in buying the support of the 
S.S.P. and in making the party a subservient 
tool in his hands. Th< basis of this 
conviction of the people is t ic fact that after 
his defeat in the General Election of 191)2, 
Shri Rajnarain Singh had fought election 
from the Shyam DeOruwa constituency in   
1963 

THE   VICE-CHAIRMAN  (SHRI   
BANKA BEHARY  DAS)       I    cannot    
permit    you 

 
longer.   Will  you  kindly    sit    down?    You 
have already taken much time. 

.THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): I request hon. Members that 
they should not interrupt the proceedings of 
the House in this manner. 

SHRI   RAJNARAIN:   WIio   is   interrupt-
ing? 

 

THE   VICE-CHAIRMAN   (SHRI 
BANKA BF.HARI DAS):   Please sit down. 
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SHRI    SHEF.L    BHADRA    YAJEE:   Yes 
are. 

THE NICK CHAIRMAN (SHRI BANKA 
BEHARY DAS): I am not saying who is 
interrupting. 1 am saying that some of the 
Members have not behaved property and the 
proceedings of the House have been unnecessarily 
interrupted. Mr. Krishau Kant, I request you' to 
finish your speech within two minutes. 
Otherwise, I will ha\c to sec that the Members 
of your party will not get the advantage of 
speaking on this motion. 

SHRI CHANDRA SHEKHAR (Uttar Pra 
desh): Mr. Vice-Chairman, I have to make a 
submission. 

SHRI BHUPESH GUPTA: Sir, you can 
understand the difficulties of mass media. 1 
think on such occasions, a newsreel should be 
arranged here. Otherwise ihe nation will nol  be 
informed of what is happening here. 

SHRI CHANDRA SHEKHAR: Sir, there is 
one difficulty with us and we shall like to have 
your guidance. We have been patiently hearing 
all the accusations made against the Congress 
Party and its leaders and none of us has ever 
interrupted I hem . . . 

SHRI CHANDRA SHEKHAR: I was here. 
So. Mr. Vice-Chairman, I shall request you to 
see that there are. some norms of behaviour in 
this House. The Members on that side, on the 
Opposition, who have been making 
accusations, should have a little patience to 
hear not what we say about them, bin what 
their own party men are saying about them . . . 

SHRI GOLAP BARBORA: They are no 
longer  party   Members. 

SHRI CHANDRA SHEKHAR: They arc 
no  longer party Members.  .   . 

 
THE VICE-CHAIRMAN (SHRI BANKA 

BEHARY DAS): Mr. Rajnarain, he is making 
an explanation. Please hear him. 

SHRI CHANDRA SHEKHAR: I have never 
taken Mr.  Rajnarain so seriously that 

THE VICE-CHAIRMAN (SHRI BANKA 
BEIIARY DAS): Both of you kindly sit down. 
I do not want this mutual dialogue between 
you. Mr. Krishan Kant, will you kindly  
resume   your  speech? 
Why  do  you   want   to provoke him again to 
speak? 

SHRI KRISHAN KANT: Sir, 1 will not 
refer to all thai because it seems he has gone  
home.   .   . 

 

I should criticise him. I am never interested 
in accusing him because he is one of those 
who do not deserve my condemnation. 
Mr. Rajnarain should have a litlle patience 
if another Member chooses to follow him 
by imita t ing  his own way and he should 
have the patience to hear him. I am not 
interested in accusing Mr. Rajnarain . . . 
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SHRI KRI.SH IN KANT: I will not refer 
to all those things .  I am onh saying that the 
All India Ractio has mam other functions to 
perform. Is Tt its onlj duly to imitate and ret 
eai what the newspaper!! say? Still, the fl I 
India  Radio always covers the editorials f 
the Indian Express, the Hindustan Tim s, the 
rimes of I n d i a  and 01 her papers. 1 ul it has 
got some other functions also > perform, 
which the Government of Ind a lias taken 
upon itself, thai is, to transl'on the society 
and to build tip a  welfare  a id socialistic 
society  .  .  . 

SHRI A. P. CHATTERJEE (West Ben-
gal):    1   do  no!   think   they   are  doing   
it. 

SHRI KR1SH \N KANT: That is what 1 
am going to s; . They are not doing it. I wish 
they had lone it. I wain to know what the 
Gove nment of India is doing in this respect, 
1 I i whole monopoly press was against the i 
vtionalisation of banks, the abolition of pi .v 
purses, etc', things. Even ihen the All ndia 
Radio read out their comments. Wh should 
All Ind ia  Radio give out their comments? 
The \ll India Radio has goi a greater 
responsibility of bringing about t 
transformation of the society. Sty charge 
against the Government of India, against he 
All India Radio, is that ihcv are not loing 
their duties properly. The All India Radio is 
not doing i(s duty properly. It is not properly 
doing its function which is D transform the 
society. No bodv can exp« t that the 
comments of the monopoly newspaper! are 
going to translate the wishes, thi desires and 
the decisions of the Governniei of India. I do 
not know what action hi I been taken by the 
Government against hese monopoly 
newspapers. The Press C< limission also 
recommended that the mom Krfy press 
should go. Mav J know what hi ; happened to 
the recommendations of the Press 
Commission? It has been recoi mended that 
the PTI should be turned in i a corporation, 
that other news agencies should be made 
trusts. In this House an in the other House we 
hate discussed these things and the 
Government of  India   and  the Minister  
said   .   .   . 

i fime  bell  rings) 

THE VICE CHAIRMAN (SHRI BANKA 
BEHARY  DAS):   I  cannot  give  you   
more  time.   I am  si rry. 

SHRI KRISHAN KANT: One minute 
more. 

What I say is that Government of India 
have given ui so many assurances regarding 
the setting t:p of the information agency, 
regarding the Samaphar Bharati and regard-
ing the PTI So many demands have been 
made by us. Have they forgotten all of litem? 
You k IOW how the Express group of 

papers function. May I know whether the 
Government of India arc trying to curb the 
monopoly press which is jiot giving a proper 
picture or helping in the process of 
transformation of our society. All India Radio 
has to fill up that gap and fulfil its vole of: 
transforming' our society and in this they 
should not allow themselves to be bullied or 
pressurised by whatever my friends from the 
other side say. All India Radio should come 
10 its mission and that mission is to transform 
our sdctery into a socialist society and All 
India Radio should func t i on  in this 
direction. 
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SHRI DAHYABHA1 V. PATEL (Gujarat): 
Sir. unnecessary) so much bea( and excitement 
have been generated in this debate. This House 
has talked oi how the All India Radio should be 
run, more than once before, and at the instance 
of this House a Committee was appointed. 
Government have got before it the report of the 
Chanda Committee. Governmenl have not 
given us any answer as to why the Government 
is not implementing that report. Sir, I belong to 
a small party in this House. Though mine was 
the largesl party, oui number was small. VVe 
suffered very much from mis-reporting o] want 
of reporting by the All Ind ia  Radio. Bui nc 
bore up i t i i b  il as we hore up with many other 
things. Bui now we have in this House an 
Opposition which has to lie dul\ recognised, 
ami I flunk Government would change its line, 
particularly in relat ion lo the All India Radio, 
and follow the democratic practice and gi\e the 
Opposition what is due to it. I never felt that 
since f did not get this lair treatment this fair 
treatment should be denied 10 others. Bui what 
we feel todaj is something more than that. Is 
democracy in this i (Ton trv going 10 he 
subverted into a dictatorship? Is ii going lo be 
subverted and made into a totalitarian State? At 
least the All India Radio's actions make us to 
entertain thai (ear. We have heard of a very 
efficient system of radio and propaganda 
evolved by a Minister i\lu> ruled Germany for 
several years. Is OUT Minister for Information 
learning the lessons from him? Is he trying to 
convert the All India  Radio into his instru-
ment to subvert democracy, to subvert 'ruth, in 
this country? That is the feel ing of all parries 
of the Opposition, and therefore this 
proposition lias come before this House. I 
would appeal to all friends, who Mill believe in 
democrat v. to support this demand for inquiry, 
and if (he demand for tnquirt is not accepted, at 
least it should be Midi ricnt warning for people 
who sit on the opposition benches to realise 
the i r  duties and see dial (he All India Radio is 
stopped from   behaving  in   this partial   
manner. 

SHRI 1'. C. MITRA (Bihai l :  Mr. Virc-
Ghairman. Sir. there are some grievances 
against the  All  Ind ia   Radio and   I feel  that 
t he re   may  be some truth  in  t he i r  
grievances also  as  we   bavi    jot   our  own 
grievances. 
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DR. B. N. ANTAMI (Gujarat): Arc um now 
sitting there? I hue you gone to that side? 

SHRI 1'. C. MITRA: I have come to the 
right side. 

SHRI OM MEHTA: He is sitting in the 
some okl seat. 

SHRI P. C. Mill \: Sir, actually, when the 
Congress was united, in all the Consultative 
Committee m< aings we have protested thai 
the Oppositi n were given too much 
importance in "Tod y in Parliament" and in 
other Features. Es bpi the lion.Ministers ' ,  
hardly any mention was made of the spec-ilns 
made by the Congress Party members (h i i i .  
At that time, .vhen the Congress was united, 
every da\ wi used to hear the name or Mi. 
Bhupesh Gupta twice or thrice as Mi. Bhupesh 
Gupta was then fo l lowing the line which 
Mr. Ra larain is indulging in now. as he then 
wi ! talking anything and everything, whether 
it was relevant or irrelevant. Now, after the 
split in tin Congress, Mr. Bhupesh Gupta talks 
sense and so hardly anything nines oui in the 
radio. Actually. I find, pi rsons who are 
making irrelevant remarks a e given 
prominence in the All India  Radio lint the 
good speeches made l>\ Members, i nether 
belonging to the Opposition or to the ruling 
party, are hardly given any i ipertance. This is 
the way the All India Radio has been function-
ing, and from that mint of view I sav that there 
mav be some ruth in the grievances. Hut what 
is the remedy? Can All Ind ia  Radio devote 
all tb time, all the 21 hours for reporting 
Parliament proceedings fully, liow much time 
wi aid you require, when we have our House 
and the other House?-' There are two Ho ses 
and can All I n d i a  Radio devote six, • v<n or 
eight horns" to each House? Then t lias also to 
cover the news of whole of India and the 
world loo. The point is. then has been too 
much of bullying from Members. Actually the 
ordinary people have I ardly any interest in 
hearing the All Indi Radio news particularly 
d in ing  session time when most of the lime is 
devoted r< what is going on in Pa r l i a men t  I 
have me suggestion to make in this regard. 'T< 
lav in Parliament' and the news that lolloi 
should be tagged together. What we !ul is thai 
whatever is said in "I odav in P rliament' is 
repeated in the news also with ill g i v i n g  the 
nana ol Members concerned ll both are 
t agged  together there will not be tin's much 
of repe- 
! ion aboui Parliament affairs. So far as ' I 
oday in Parliamei ' is concerned, of course in 
ten minutes' time von cannot do justice. 
Formerly it was Eo only live minutes that 
were be ing devote for 'Today in Parliament*. 
Bui later on there were protests from Members 
thai suflkieni time was not being given to 
reporting Parliament affairs and then it was 
increasdd to ten minutes. Now. there may be 
gnev  nces here and there. As 

regards Shri Rajnarain and Shri Mishra and 
other Opposition leaders I must say that every 
day we hear something or other from their 
mouths on the Radio. Generally I listen to the 
news at 8.30 01 9.06 P.M. and I rj in 
Parliament' and I find everyday something or 
other said by them: of course not everything  
they say. 

Another suggestion I would like to make is 
ihi-. All India Radio has got so many channels 
in Delhi, actually four channels, for 
transmitting news and other programmes. 
Why can't another channel be opened (l ining 
session liiiu for carrying speeches of 
Parliament Members- The whole of ihe lime 
should   be devoted   to cover   Parliament 
M i i n b e i s '  speeches and then 1 think there 
will be no grievance about this and ( hope  
that   will  satisfy  all   of  us. 

SHRI   LOKANATH   MISRA:   Even   then 
Members would  be elbowed out.   II   there  is 
one  channel  for  the  Ministers  and  anothe 
for  the   Members  then  alone  we    will     be 
satisfied. 

SHRI P. C. MITRA: You mav make thai 
suggestion. 

SHRI \ R j U N  ARORA (Uttai Pradesh): 
There should be live broadcast of the pio-
recdings ol the House. The proceedings as 
they happen should be broadcast alive ,, thai 
even word, even abuses, are heard by 'he   
people   at   large. 

SHRI PITAMBER DAS: In tha case v/m  
will get the grea'tcst publicity if abuses 
• ire   the e. 

IU  ARJUN   ARORA:   You    will    
also get   some. 

SHRI i'. C. MITRA: Whenever Government 
is i barged for a n y t h i n g  about All India 
Radio. Members come out with the question, 
win not follow the reebmnrenda lion ol the 
Chanda Committee converting All I n d i a  
Radio into a Corporation. We heard the 
o i l ie r  day during the discussion on a small 
Hill re la t ing to Air l ines Corporations, 
Member after Member criticised the Corpo-
ration   r i g h t    and  left,   their   behaviour  
and 

i thing. Persons in other Corporations were 
also attacked every day. The other day on the 
Air Corporations Hill. Mr. Mohan 
Kumaramahgalam was a t tacked s a v i n g  
that the Chairman was doing this or that. 
When the power of appointment of the 
Chairman and Directors is in the hands ol the 
Government, how can you think that that will 
be the remedy? They mav be moie subservient 
to the Government or to the particular Minister 
than All India Radio. just now Parliament can 
criticise All India Radio dav in and day out. If 
you form a rorporatfcra, that mav not he 
allowed. The Government would say that the 
Corporation is primarily responsible for 
anything and  l e i v l h i n g  and not the Central 
Govern-uient,   for   what  has  heen   
broadcast   by  All 
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I sin i   P.   C.   Mitra] 
India Radio. So. you should have patience and 
if yout names ei Mime of the things do not 
come oui in the Radio, you should not spoil the 
time Of the House. On that ground one ela\ no 
business was allowed. H is strange and they 
say that they aie in favour ol democracy. Is li a 
democratic procedure to give a lineal, to slop 
the House from functioning? The procedure is 
to give-notice of a motion 10 ihe Chairman, 
just as MHI have given ii. The Leader of the 
Opposition said: "If JOII do not allow this 
debate, we will take to some olhei course." 11 
is unbecoming of the Leader of tlie Opposition 
to speak ill that vein. He is part i| the House 
and he and (lie Leader of lln House should 
function collectively to maintain i he dignit) ol 
the House. I hcrc-lorc. ihal way ol threat is not 
becoming of the leader of the Opposition. So, I 
would suggest t i ia t  when criticising iliis waj 
or ihat win you should not impute motives into 
anyone. Minister or anybody else. Von should 
know thai the script of news bulletins every 
day is prepared by some accre lined 
correspondent. His name is also uien-Lioned. 
He is the person who has prepared the script 
every day. Ihal way it is not Ihe mouopoh of 
an\ one paper. I find dial tiie correspondents of 
all the papers are given an opportunity viz., the 
Sialcs man.    Indian     Express,      National     
Hera ld .  
Patriot,   etc.   Even   certain  newsagency-men 
are allowed to speak, ,n this way, there is 
actually wide coverage. It is not as it only one 
side is presented. On many controversial 
issues I have seen Ihal persons holding ihe 
opposite views are allowed 10 sneak over All 
India Radio, I hey put forward their point of 
view and the next da} 'lie other viewpoint is 
also expressed. Therefore, All India Radio is 
functioning as independent!; as possible, but 
you cannot base everything according to your 
choice. As we do nol get whal we waul. in the 
same way the Opposition cannot expect that 
All Ind ia  Radio will serve the i r   cause.  
Thank  you. 

SHRI BHUPESH GUPTA: Sir, listening io 
ihe debate, I was at a loss in understand as to 
what was the purpose of this de-bale. Are we 
hav ing  This deba te  because some of our 
names arc not appearing or -re not being 
reported eve ry  da\ anil frequently. Arc we 
debating it because ihe Leader of the 
Opposition is not git-ling adequate attention 
by All India Radio? Are we discussing it 
because the SSP has not been in r r cc ih  
reported, according to Shri Rainaram or are 
we discussing the basic policy, the governing 
policy of such an important mass medium as 
All India Radio' If it were a question of t he i r  
publicity e i t he r  as a party or as an indi lidual, 
this could be discussed with the Minister' and  
otherwise settled,   Obviousrj 

lull satisfaction can not IK- got because after     
all     wc    arc     confticing     politicalpanics. 
II, for example, mv party is given   a   little   
moie   publicity,   Shri   Misbrawill be angry   
and   vice versa.    Therefore,ibere will not be a 
common desideratum in dea l ing  with these 
conflicting politics by the All India  Radio so 
as to bring satisfaction   to   all.    Ihal   is   the  
reality   of   life. 

Therefore, let us speak from (he point of 
view of ihe masses, the nameless millions. 
who  aie  noi   here  present either  io  inter 
j il or Io i n te rvene  or to interrupt 01 to put 
smart question to the Government or to be able 
Io give smart replies. The All Ind ia  Radio 
should be attuned to their as-p i i a i i o n s  and 
urges. Ihat is whv we should gin* guidelines 
foi the Government in Order to reorientate ihe 
gu id ing policy of the All India Radio. We 
are small men in the context of ihe vast masses 
of Ind i an  humanity.. We shall come and go, 
but the people, their culture, t h e i r  urges, 
these shall remain for ever. That is the endur-
ing aspect of ihe subject w h i c h  we should 
disc uss here. 

I do agree that the All Ind ia  Radio's work 
is not satisfactory; it requires radical 
orientation from ihe point of view of the 
masses, their urges, their aspira t ions and 
the i r  strivings lor a belter future. ihe All 
India  Radio requires certain orientations in 
order to elevate our cultural and political life 
to a higher level. The All India  Radio does 
require mien l a i i o n  in order that this 
imporlanl and s ign i l i ca n l  mass medium 
functions in the country to avert ihe 
c a l a m i t y  that looms ahead, namely, ihe 
threat of right reaction in the country. 
Naturally the moment I say the lineal of right 
reaction, it should be- a natter of very grave 
concern not only for the nation but for the All 
India Radio. Gentlemen of the right reaction 
will feci thai I am denying them the kind ol 
publicity they would like to have. Therefore,   
lei   us  view   il   from   that   angle. 

ihe All India Radio should be dedicated io 
the cause of secularism and should be a 
staunch and strident weapon of struggle of the 
I n d i a n  people  against Ihe forces of dark 
communal reaction, But nobodv here has 
complained that ihe All India  Radio is 
supporting the commTinal forces, whether the 
Jan Sangh or the "R.S.S. or the famait Islami. 
Nobody has complained like Ihat. They aie 
complaining as to how many limes their 
names have appeared, how man) times thei r  
names have been uttered. That is not at all the 
main issue today. Therefore, I say wjiat about 
secularism? Who is going to defend it when 
the forces of communal reaction arc 
threatening il? Therefore, make criticism on 
this score and  I  shall   join   with  you. 

Mr. Vice-Chairman, we have mass media 
also   in   the   form   of   monopoly   
controlled 
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newspapers; hve or six. a chain of them 
control 50 per i nt and more of newspaper 
circulation. What are they writing, what are 
they pr pagating? What kind til coverage arc 
they giving? They are distorting the people's 
wishes. They are distorting the activities )f 
the masses, whether they arc condu< ted in 
the urban or rural areas. Tl By are distorting 
our people's fight against comniunalism; they 
are distorting l] e fight of the nation against 
the print s and for the abolition Of the privy 
purs.. They are distorting the light of our 
masses against the menace of right reaction 
an the combination of re-a< tionary forces. In 
the important mass media of the n< tvspaper 
world, of the newspapers of this country, the 
masses are ignored and a inter-revolutionary, 
antisocial, reactionary, retrograde communal 
forces are given | iblicity. Why not quarrel 
against them? W! j not make up something 
which is missing there? The All India Radio 
certainly ,hould take into account the fact that 
t ie monopoly controlled puss inspired an 
aided by the big money and (lie capital It 
class is carrying on a kind of monstrous war 
against democrat v, against progress, against 
the traditions of this nation, against all that 
we cherish foi whicl generations of our peo-
ple have suffered. If that be so, why should 
not the All India Radio cover, in a most 
effective manner, in a better way, the news of 
the strugglei £ the workers in the factories 
and battle' ir, the field? I think the All India 
Radio should neither be the radio of indiia  
Gandhi or Bhupesh Gupta or Rajna ain, or, 
for" that matter, C. B. Gupta. The Ml India 
Radio should certainly not be the organ of 
Mr. Nijalin-gappa, or even, if you like, the 
organ of Shrimati Tarkesl .wiri Sinha. The 
All India Radio should b the voice of the na-
tion   .   .   . 

SHRI ARJUN ARORA: Television 
should be the ( gan of Shrimati Tarkesh-wari   
Sinha. 

SHRI BHUPESH GUPTA: I agree with 
\ou. Mr. Tarke hwari Sinha is better un-
derstood on th( television than in her 
speeches! 

SHRI LOKANATH MISRA: Would you 
like the All Ini ia Radio to broadcast the 
bulletins   of   Rt.dio   Peking   or   Moscow? 

SHRI BHUPESH GUPTA: No. What I am 
saying is tha: the struggles of the masses, the 
fighting of the masses, should be reflected in 
the Ml India Radio. The All India Radio sir 
mid reflect the strivings of the masses in in 
cultural life. We have got   very   good    
utistes,  we  have  got  many 
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other people, who need to be given en-
couragement by the All India Radio. The All 
India Radio should have contributions from 
these forces of culture and literature in our 
country. That is not being done. Therefore, I 
say the mistake is there. The mistake is on that 
score. Mr. Gujral should be criticized not 
because he is giving publicity to somebody 
else only. He should be criticized because he is 
not exposing the U.K lions properly. You must 
realise that the media of mass propaganda is 
not a picnic party. If tlnere is any revolution or 
counter-revolution, the people first want to 
capture the media of mass propaganda. Life is 
not neutral. The radio and the television play 
an important part. If they ti\ to make people 
neutral, they ran never he neutral. The forces 
of progress and the forces of democracy are 
coming into sharp conflict. Secularism and 
comniunalism are coming into sharp conflict in 
our life. How c\m we expect that this will not 
be reflected either in the press or in the All 
India Radio or in public life? If you do not do 
such things, if you want to stop this process, 
you will be mistaken. You are for what? Are 
you against, communa-lisin? Then you will 
have to take the side cil secularism and make 
the All India Radio a vibrant voice of India 
Secularism .  .  . 

SHRI M. S. GURUPADASWAMY: What 
about   Kerala? 

SHRI BHUPESH GUPTA: Kerala should 
be given more publicity because the counter-
revolutionaries have been defeated   .   .   . 

Interruptions) 

SHRI A. P. CHATTERJEE: Sir, on a point 
of  order. 

SHRI A. K. A. ABDUL SAMAD (Tamil 
Nadu):   He  was a member  of  the  Muslim 
League       .   . 

(Interruptions) 
SHRI A. P. CHATTERJEE: What Mr. 

Bhupesh Gupta would call their victory and 
the Congress (R) there, as a matter of fact they 
have been decimated there. Congress iR) has a 
revolutionary victory as against the 
Communist Marxists who have already held 
aloft the banner of proletariat struggle and all 
that . . . (Interruptions) . . . Mr. Vice-
Chairman, Mr Bhupesh Gupta's antics are 
often known in this House, but this has 
surpassed   all. 

SHRI BHUPESH GUPTA: With all respect 
to Mr. Arun Prakash Chatterjee—he is a rising 
advocate in the Calcutta High Court Bar but a 
falling politician before the public—I must tell 
him that I expect ed  better  intelligence  from  
him.  What  has 



 

[Shri Bhupesh  Gupta] won in Kerala is not 
the Communist Party or the Congress   (R)   
but   the   very concept of broad unity in the 
country. 

(Interruptions) 
SHRI   A.   P    CHATTERJEE:   Unity   of 

communalism. 
SHRI   BHUPESH   GUPTA:   We  did  
not 

suffer . . . 

(Interruptions) 
SHRI K. CHANDRASEKHARAN (Ke-

rala): Sir, about the claim of Mr. Bhupesh 
Gupta there is nothing to quarrel. The claim 
of Mr. llhupesh Gupta was that unity 
succeeded; he did not put it on the political 
plane. Unity will always succeed. Unity has 
succeeded previously and unity will succeed 
hereafter also. He has not  put  it  on  the  
political  plane. 

SHRI LOKANATH MISRA: Unity does 
not mean what you had won under the 
umbrella of Mrs. Indira Gandhi. That does 
not  mean  unity. 

SHRI BHUl'ESH GUPTA: 1 have been 
discussing All India Radio, not Mr. Indira 
Gandhi. I am very glad that she has created 
such a fear in them that all the time they say 
"Indira Gandhi. Indira Gandhi. Indira 
Gandhi". I have never known in Indian 
politics a lady creating such a scare in   them. 

SHRI A. P. CHATTERJEE: Sir, Sir. . . 

(Interruptions) 
THE VICE-CHAIRMAN (SHRI BANKA 

BEHARY DAS): Mr. Chafterjee, just now 
you ha\e to follow Mr. Bhupesh Gupta. If 
you go on interrupting I will not call you at 
all. 

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, let us not apply it to this. Now, my 
friend, Mr. Gurpadaswamy, is a learned man. 
Very often I see him carrying at least four 
books at a time. He thinks BBS is ideal, BBC 
should be our ideal, a radio, a media of mass 
propaganda which carries an imperialist 
propaganda day in and day out, which 
encourages racialism in Rhodesia and in 
South Africa, which carries on a war 
propaganda against the Vietnamese people, 
whose every syllable uttered is distorted, 
malicious and directed against the 
independence and progress of the world. 
Now, that BBC is cited as an example to be 
emulated by Mr. Gujral. My friend, Mr. 
Gurupadaswamy, is in such a company where 
BBC becomes the motto but 1 IK pe the 
nation will be saved from emulating She   
BBC   which   is   an   instrument   of   im- 

perialist propaganda when nothing you hear 
about   the   working   class   movement,   
when nothing   you   hear   of   the   struggle,   
when nothing you  hear of the struggle  for 
independence   in   other  countries.*J%Vhen   
I   was in England, loi  lour years I heard the 
BBC broadcasts at  ten o'clock  every  day.  
Well, what  did   you   hear?   Thunder  against  
our nation.     What  did   you   hear?   
Accusations and   lies   and   scurrilous   
statements   against our  freedom  movement.  
What did  I  hear? Lies   and   slander   against  
all   that   is   good and   decent   in   society.   
And   that   BBC   is presented   as  a  model  
to   be  followed   and for which we are 
expected to pass a Resolution.  Well,   we  
cannot  do  it.  Therefore, Mr.   Vice-
Chairman,   I  say  that   my  friends should   
not   think   very   much   about      the BBC.   
Mv   friend,   Shri       Gurupadaswamy, spoke  
about  the   opposition,   meaning  himself  as  
the  Deputy   Leader of  the  Opposition.   He  
calls  himself  the  official   Opposition.   I   do   
not   know.   In   this   matter   at least   you   
follow   Shriinali   Indira   Gandhi. He  refuses  
to  follow  Shrimati  Indira  Gandhi   in   other   
matters    But   he   wants   Shri Misra or his 
party to be given more coverage. You get a lot 
of coverage because you have  got  the  
monopoly  press  at  your  disposal-   Enough   
coverage.  You  are still  not satisfied about 
coverage. But do not bring in the   British   
example.   The   Leader   of   the Opposition   
in   England   is  not   born   in   the House  
itself.  I he  Leader  of the  Opposition is  nol   
born   in  the womb    of    the    ruling party 
and delivered by a midwife in a matter   of   
ten   minutes   on   the   floor   of   the Mouse.   
The   Leader   of  the   Opposition   in England 
is born   outside,    in    the   political life of the 
country,  through election battle. 

SHRI    LOKANATH    MISRA:       But   
no 

Opposition in England also prospers under 
the umbrella of the Government like you. 

SHRI BHUPESH GUPTA: I do not know 
whether you come under some Maharajah's 
umbrella or you are to be found in the hand-
bag of Maharani Gaya-tri   Devi. 

SHRI LOKANATH MISRA:  But you are 
definitely in the handbag of Shrimati Indira   
Gandhi.   That   is   very   much   certain. 

SHRI BHUPESH GUPTA: Even in having 
jokes, he is imitating me. When I say that I 
do not know whether he comes under the 
umbrella of a Maharajah, or is in her 
handbag, he in reply uses my expression. 

SHRI LOKANATH MISRA: I can ideally  
use  that  about  you. 

SHRI BHUPESH GUPTA; Therefore, 
Sir, I say that my suggestions are very 
clear   ... ' 

195 Motion re News [RAJYA SABHA] All India Radio       196 
Broadcasts by tfhe 



197 Motion re News. [25 NOV. 1970] All India Radio     198 
Broadcasts by the 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): Shall I remind you that 
you have taken 15 minutes? I think vou will  
cooperate 

SHRI  BHUPESU  GUPTA:   I will  finish. 
The    All    Radio    should    be    reorganised 
First   of  all,   gist   good  guidelines.   I  nave 
suggested   some.   Other   Members   can   
say. I am grateful to 1 tr. Dharia. He has broad-
Iv  accepted  them    We  welcome  that     ap-
proach.   Once   we   accept   the   guidelines.   
I can understand al out  the Committee. Then 
the Committee she ild be appointed to imple-
ment those guideli es. The Committee should 
not  be appointed  to find    out   how   many 
times Shri Mishra is mentioned or Bhupcsli 
Gupta  is mentioned 01 Shri Dharia is men-
toned.   The  Conn  ittee  should   be  appoint-
ed,   if   at   all,   to   see  that   the   All   India 
Radio  fights  agaii   t   light   reaction,   
arouses the   conscience   and   patriotism   of   
the   nation  against  comn unalism,   to see  
that  the r i gh t   reactionary    ones,    in   the   
spirit   of democracy,    in   tin     Spiril   of   
socialism,  arc not  allowed.  No. li at all, by 
Her Majesty's grace,  ihe  Leader   if the  
Opposition  and   I should  be repeated  ten   
linns  over  the  All Ind ia    Radio,  for    hat   
you   do  not  need   a Committee   at   all.    
What    is   there   to   find i in  from a Conine 
lee? Vou can go through the   scripts   of   the   
AH   India   Radio   and find  out  how  man    
limes a day Shri  Mishra or  my other  frieni ;'  
names have appeared. They can lodge  a    
omplaint  or give notice of a  question.   If  il   
is   If)  times,  they could say   12  times.  But  
no Committee  is  needed for   it,    it   is   onl\    
the   guidelines   needed For   the   All   [ndia    
Radio.   The   s t r u c t u r a l  changes  should  
be   implemented. 

Sir. 1 would li e fo say here that in the All 
I n d i a  Rac o too many of communal people 
are sin ng and everything that happens there 
is eported, i nc lud ing  the monitored script 
which goes there. All these things should go. 
should like to say that llic,!' people should be 
cleared. It cannot he an RSS propa ainla, 
directly or indirectly. I would no name them, 
hut there are some ollicials i (he All India 
Radio who are absolute! communal. You 
ha\e sonic officials in tin Ministry who are 
communal-minded. The | should be 
eliminated. Those who are pro imperialists, 
they should he eliminated. Si ular and 
democratic-minded people shoe d be put in 
charge. 

Therefore, Mr. Vice-Chairman, let us apply 
our minds i i the problems of the All Ind ia  
Radio n it from the usual sectarian interests. 
Whether it is my party or your party, let us t 
ndcrstaud the problems of the'All India 
Radio from the tradition of the nation, for t e 
future of the nation, in the con icx t  of th 
changing, moving life, of the big c u l t u r a l  
ml political aspirations and   aspirations   of   
iocial   justice     on     the 
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part of the people. Let the All India Radio 
establish a healthy trend. Let the All India 
Radio identify with the masses who are not 
discussed here in that way, in uses who are in 
the villages, in the fields and factories, who 
are creating wealth, and out of whom are 
created artists, politicians and so many others. 
This is the task which the Ail India Radio 
should be assigned, tc find a common voice 
for the masses, to touch the heart of the 
masses, to establish a liaison with the masses, 
lo understand their problems and project ihem 
in a manner where the masses are moved into 
action and inspired for doing something 
great, for taking the nation forward and, 
above all, in the present situation nothing will 
be worth-while unless the All India Radio, as 
an important media of mass propaganda, 
becomes an instrument of the people to fighi 
against the rightist forces, counter-
revolutionary forces, anti-popular, anti-
democratic, communal forces. I hope our 
friends will join with me in bringing about 
sufficient pressure to bear upon the 
Government so that such changes are made. 

Sir, I have offered my criticism entirely 
from the opposite end. They want the All 
India Radio to be overawed, so that the 
rightist propaganda is carried on more anc 
more But I am sure they have no chance of 
capturing the All India Radio. On the 
contrary, they are losing the race. Therefore, 
they now want to utilise the Parliamentary 
pressure to overawe the All India Radio so 
that progressive things are dis-counted and 
the rightist and reactionary propaganda is 
given more weightage and publicity. I would 
urge upon the Government not to be 
pressurised by this kind or   thing. 

Sir. the purpose of the Resolution is to put 
pressure on the Government in order to see 
that the All India Radio lakes to tin path of 
helping, encouraging and abating the rightist 
and communal forces. I would ask vou to be 
vigilant against this kind   of  pressure   .   .   
. 

SHRI LOKANATH MISRA: The pre-senl 
Government is already in the den of the left  
reactionaries. 

SHRI   BHUPESH   GUPTA:    I     do     
not 

know. My friend, Mr. Lokanath Misra. has 
discovered a new word, "left reactionary" . - 
• (Interruption by Shri R/ijnnr/iiii) I never 
think that my friend, Mr. Rai-naratn,   is   a   
left   reactionary   even   though 

THE   VICE-CHAIRMAN   (SHRI   
BANKA BEHARY   DAS):    Order,   order. 

SHRI   RAJNARAIN:    It   is   your   
hypocrisy  .  .  . 
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HIE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): I remind you, Mr. Bhupesh 
Gupta, at least give some time to   others   
also  .   ,   . 

SHRI BHUPESH GUPTA: I would not do  
injustice  to  others. 

SHRI RAJNARAIN: Do nut be a 
bureaucrat,   I   know   what   you   are. 

SHRI BHUPESH GUPTA: Sir, I must 
answci my friend. He has called nie a 
hypocrite. I love him so much that whin he 
calls mc a hypocrite I feel a little sympathetic 
towards hini The only leason is this. I do not 
know whether I love him more or he loves Mi 
C. B. Gupta more. But I would not enter- into 
competition with him. You may disagree with 
me, Mr. Rajnarain. But since you are a 
socialist I agree with you that a change should 
be brought about, but not on that line. You are 
living under an illusion. What nave you  in 
common  with  them? 

SHRI LOKANATH MISRA: Democracy 
and secularism, these arc ail common. It is 
you who do not believe in democracy. 

SHRI BHUPESH GUPTA: It Mr. Rajnarain 
is a socialist, is the Swatantra Party a socialist 
party? If Mr. Rajnarain believes in 
secularism, does the Jan Sangh believe in 
secularism? Is Mr. C. B. Gupta anti-
monopolist? Is the Syndicate monopolist.'' 
Therefore, it anybody is a hypocrite, it  is  not  
me,   it  is  somebody  else   .   .   . 

(Interruption) 
SHRI S. D. MISRA: It is the C.P.I. which   

is  a  party  ol  left  reactionaries. 
SHRI LOKANATH MISRA: They are 

opportunists. 
SHRI PITAMBER DAS: I would like to 

say only one thing to Mr. Bhupesh Gupta. Mr. 
Bhupesh Gupta loves Mrs.' Rajnarain; Mr. 
Rajnarain loves Mr. C. B. Gupta. And things 
which are equal to the same thing are  always 
equal  to  one  another. 

SHRI BHUPESH GUPTA: This is a very 
important   question. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): Is ii necessary to reply to 
him? Should we not confine ourself to the 
debate? 

SHRI BHUPESH GUPTA: Bhupesh Gupta 
loves Rajnarain and Rajnarain loves C. B. 
Gupta. It does not follow that I love C. B. 
Gupta. But the trouble is that Jan Sangh 
stands between me and my love foi Rajnarain. 
That is the only difficulty. 

Now, Sir. 1 do not wish to say very much. I 
have said enough to-day. I know for the last 
several months, All India Radio has become a 
thorn in the flesh of Right reaction. Why? 
Because it is trying to change a little, not 
much. Mr. Gujral is not a man who 

will easily change. He is a very respectable 
man, but he is trying to make a little change 
perhaps. That is why my friends are  very 
upset. 
I say: Go ahead, attack the Rightists, attack the 
comnmnalisis, and fight them. There cannot be 
any compromise with the Rightists and the 
reactionary forces. AH India Radio is a 
weapon in our hands. Let it he wielded so long 
as it is in the hands of democratic and secular 
forces, to defeat ideologically and politically 
the counter-revolutionary and communal 
forces and put them in disarray. Expose (hem. 
Expose the reactionaries. That will be a great 
to the nation. Thank you - very much. 

THE VICECHAIRMAN (SHRI BANKA 
BEHARY DAS):   Mr. A.  P.  Chatterjee. 

SHRI MAHAVIR TYACI: How long will 
this  | 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): We propose to finish this 
matter to-day. 

SHRI A. P. CHATTERJEE: Mr, Vlce-
Chairman, we have heard the declamations of 
Mr. Bhupesh Gupta. One thing he said, and I 
think that is tire only true thing that he has 
expressed in all his speech, and' It is that an 
instrument like Radio can never be neutralist; it 
has to represent the interest of a particular 
group or a particulai coterie or a particular 
Government. Now, as fat as All India Radio is 
concerned, it will wi l ly -ni l ly  express the 
policies and programme s ol the Government 
of India. And if Mr. Bhupesh Gupta thinks that 
this AH India  Radio can be made—I quote 
him—"an instrument of progress", then I think 
Mr. Bhupesh Gupta's lifelong learning of Mar-
xism lias all been upside down. As a matter of 
fact, the Government is pro-bourgeois or pro-
capitalist. Certainly Mr. Bhupc ii GupO or his 
party docs not t h i n k  that Mrs. Gandhi's 
Government has suddenly become a socialistic 
Government. If he thinks like that, then, of 
course, it is the end of tlic problem. But if he 
still thinks that Mrs. Gandhi's Government or 
the present Ruling Congress Government is a 
pro-Capitalist Government, then how can Mr. 
Bhupesh Gupta expect All India Radio to be an 
instrument of socialistic propaganda or an 
instrument of progress? It must express the 
interests of the class which this particular 
Government represents. And if Mr. Bhupesh 
Gupta, in spite of that, says that All India 
Radio can be made an instrument of progress 
and it can propagate socialism, then I will say 
that Mr. Bhupesh Gupta either was indulging 
in meaningless demagogy or has lost his 
previous intelligence and knowledge and has 
forgotten all he had learnt, if he had at all 
learnt, about   Marxism.   If   Mr.      Bhupesh   
Gupta 
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ill inks that All India Radio can be convert- i 
crl  into  an  instrument of  progress,  can  be 
converted into   an   instrumenl   of  socialism, 
I   think   Mr.   Bin pcsh   Gupta   perhaps   will 
burn all  the boots on  Marxism in his own 
house   or   may   d Bwn     them   in   the   
river famuna,   which   i    not  far  off  from   
where he lives.  And wil   he kindly not give us 
so much   trouble   sil ing   on   the      
Opposition Benches?   He can just  cross a 
little and go there,because   tha    is   his  
socialism,   that   is his  ideal   and    tl it   is  
the   seamark  of his goal,    it   appears from   
what he   has said. That is the   seat ark   of   
his   journey. He th inks     that    son ilism    
has    already    been achieved because  Mrs. 
Indira Gandhi is the Prime Minister, I cause 
Mrs. Indira Gandhi says something ab> ut 
socialism now and then a  little sweetly.  But  
when  there is a qucs tion   of  cornering   her  
on   particular  issues, then  she  will  sa>       
"No, no.  I  have never said  that I am 1) inging 
in socialism.  I am merely   trying  to   
implement      the   10-point programme of   tlv   
Congress".   Mrs.   Indira Gandhi,   the   Prit  e   
Minister,   herself  never said that she is ti 
inking in socialism or her Government is a   
ocialistir Government. She only  said   that   tl 
ey  were  trying  to   implement the socialist [c 
polfPtes.  Even the other day while proposing   
bank   nationalisation. Mrs.  Indira Gam hi 
saifl that bank nationalisation  is a  ptoi larnme  
that  has  been  accepted      even   in   the   
capitalistic   countries like   Spain   and   
Fiance   and   that   she   was merely    
inipleme  ting    the    10-point    pro gramme 
of the  C 'ingress.  That  is  what she said. She 
said  th  t she is not socialistic and that  her  
Govern nent  is  not  being  carried on   as   a  
socialist E     Government.  Still   Mr. Bhupi'h  
Gupta     ill  go and tell  her,  "No, no. I sav    
vou are a socialist and your Government is a 
sbc llistic Government."  That is what Mr. 
Bhunesh Gupta is dreaming of at the  present n 
oment.  .   . 

(I  temiptions) 
SHRI BHUPF ;H GUPTA: Some may 

have been fools. But I understand what 
socialism is. I m ver said any such things that 
he is talkinf of now Is he referring to my 
speech^ T wc tld like prominence to be given 
to the str «!>le for socialism, the strueglc for 
a better life. That is what I said.   He  has   no    
heard   my  speech. 

SHRI A. P. 'CHATTERJEE: Mr. Vice-
Chairman,  .   .   . 

THE V1CE-CI1 URMAN (SHRI BANKA 
BEHARY DAS): Mr. Chattcriec, vou have 
onlv three minu s more to talk about the All 
India Radio. You have spent seven minutes 
already. 

SHRI A. P. CHATTERJEE: How much 
time have you  g'ven  me? 

THE VICECTMRMAN (SHRI BANKA 
BEHARY DAS): Ten minutes. Seven minu-
tes you have aln tdy spent for Mr. Bhupesh 

Gupta.   Now   there   are   three   minutes   
for the All India Radio. 

SHRI LOKANATH MISRA: Whatever 
time my paity has got, you kindly give that 
time to Mr. Chatterjee, Mr. Dahyabhai Patcl 
took only ten minutes. 

SHRI A. P. CHATTERJEE: Therefore. as  
the  Bengali  proverb goes. . . 

SHRI PITAMBER DAS: 1 would like to 
know from Mr. Chatterjee what complaint he 
has against Mi. Bhupesh Gupta. He is in the 
habit of calling socialists those who ,are not 
socialists and Jan Sanghis those who are not 
Jan Sanghis. He is in the habit  of doing  that. 
SHRI A. P. CHATTERJEE: Yes, As the 
Bengali prove,b goes, Mr. Bhupesh Gupta is 
interested in whipping an ass into a horse. 
An ass cannot be whipped into a horse. Now 
Mrs. Indira Gandhi can never be made a 
socialist. Mrs. Gandhi's Government can 
never be made a socialist Government, 
whatever alliances *Mr. Bhupesh Gupta may 
indulge in and whatever words he may use 
on the floor of the House. . . (Interruptions) 
[MR.   DFPUTY  CHAIRMAN  in   the  Chair] 

SHRI BHUPESH GUPTA: I have been a 
verv great friend of yours and with my ex-
perience I have come to know that an ass 
cannot be  whipped  into being a horse. 

SHRI A. P. CHATTERJEE: Now he has 
agreed with me. He says an ass cannot be 
whipped into a horse. After saving all this, I 
have to sav that in spite of all these things, 
the Congress Government is a Government of 
capitalists, Mr. Bhupesh Gupta must admit 
that. And if he does not admit that, then he 
should not sit here. He should sit there. Mr. 
Bhupesh Gupta is thinking that socialism has 
already been achieved. I know Mr. Bhupesh 
Gupta has got that sense at least yet left in 
him thai he will give in now and will not 
stoop down to sav that Mrs. Gandhi's 
Government is a socialistic Government. 
Now. coming Froni that premise, starting 
from thai premise, I will ask Mr. Bhupesh 
Gupta not to indulge in that day-dream that 
the All India  Radio will be an instrument of 
progress and of socialism. If he day-dreams 
like"that, that day-dream is being smashed. is 
being shattered everyday. As far as the All 
InrTa Radio is concerned I am putting to Mr. 
Bhupesh Gupta and his ilk as to w'lat 
happened in Belraghata the other dav at 1 
o'clock in the night. The CRP and the police 
went into the private homes of private 
citizens, dragged out four young men from 
their  beds where they were sleeping and in 
the view of all persons, shot thr"i down in the 
open yard in the night. Now as far as the All 
India Radio is concerned    what   ha<   it   
said?   Mr.      Bhupesh 
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[Shri A. P. Chatterjee] Gupta said that 
the All India Radio has made a start, now. 
What start? A start to placate hooliganism on 
the part of the CRP and the police? Is that the 
start he meant? 

Or, did he mean start of progress? If it is 
start of progress, how can Shri Bhupesh Gupta 
explain the way in which the news was 
broadcast in the All India Radio when these 
four young men were murdered in cold blood, 
which every citizen of Belia-ghata" will 
testify? Why was it reported in the All India 
Radio in this fashion that they were t ry ing  to 
throw bomb at the police and therefore they 
were killed? It does not end there. Thereafter, 
the next day there was a hartal in the 
Beliaghata area and there was a silent 
procession which went to Raj Bhavan. Shri 
Bhupesh Gupta was here then with his 
Congress <R) friends when his own party 
member led that silent procession of women 
of Beliaghata. That silent procession went to 
Raj Bhavan to protest against the hooliganism 
of the police. Did the All India Radio report 
about that silent procession'led by a member 
of Shri Bhupesh Gupta's party, Smt. Ila Mitra, 
to protest against the deliberate murder of 
these four young men? Did the All  India 
Radio flash  back that report? 

MR. DEPUTY CHAIRMAN: Please con-
clude. 

SHRI A. P. CHATTERJEE: 1 will take 
some more minutes. I am speaking on behalf 
of my party. 

SHRI S. D. MISRA: Shri Bhupesh Gupta 
took  twenty-six  minutes. 

SHRI A. P. CHATTERJEE: I will be very 
brief. It is not a question of the All India 
Radio being progressive. Shri Bhupesh Gupta 
is wrong there. I think he was carried away by 
his oratory. I have to give some credit to his 
honesty. Perhaps he has still some l*ncstv left 
in him. Shri Bhupesh Gupta knows that there 
was a general strike one or two years ago. All 
the trains stopped moving from Howrah. But 
the All India Radio was sending bulletins to 
the effect that all the trains were moving on 
time and the streets of Calcutta were always 
crowded as if nothing had happened. You 
know the story of a gentleman who 
telephoned to the Director of the All India 
Radio of Calcutta station. He asked him: "Can 
you tell me when such and such train is 
leaving Howrah station?" The Director was 
puzzled and then said: "This is All India 
Radio and not the Howrah station". Then the 
gentleman said: "I went to the Howrah station 
and I did not find any train moving. But as far 
as your radio is concerned, it always gives out 
news that the trains are moving on time. 
Therefore I atn asking you when that t t a in  is   
moving."   This   is   the   position   of   All 

India Radio. It has always acted as an agent for 
giving bulletins on behalf of the government. 
It is an instrument through which government 
bulletins are purveyed to the people. That 
thing must be stopped. That will be 
denigrating All India Radio to a particular 
department of the government, which only 
purveys to the people what, the government 
want to be purveyed. That has to be stopped. 

Sir, I am from Calcutta. I have come from 
Calcutta only this morning. Every day at least 
three or four people are killed by the CRP and 
the Calcutta police combine. The other day a 
procession of women went to Mrs. Gandhi and 
explained how the women of 24 Parganas 
were molested. Now, you tune Calcutta station 
of the All India Radio. Will you ever get an 
inkling or idea of what is happening there? Sir, 
I am not exaggerating. Any day you open the 
newspaper and you will find that every day the 
CRP and the police are killing on an average 
two or three young men in Calcutta, not to 
speak of the rural areas. Is any space or place 
give to this hooliganism by the police" fn the 
All India Radio's programmes? Does it give 
any space to the urges and aspirations of the 
democratic citizens of Bengal? No. It always 
acts as an agent  of  the  Government of  India. 

Therefore, Sir, as far as this motion is 
concerned, particularly as far as his amend-
ment is concerned, I am under no illusion. I do 
not believe that the All India Radio can act as 
an instrument of progress. As I have already 
said, as long as tlir Indian Government is a 
capitalist government, it cannot act. (Time-bell 
rings). Sir, I will conclude  now. 
But, Sir, as far as the news is concerned —I am 
expressing this point—news must be 
objectively given and (he news must not be 
given from an angle or at a tangent. Therefore, 
it is necessary that an all party committee 
should go into the matter. I also know that an 
all-patty committee can achieve nothing 
tangible. As I said. Sir, I have no illusions. But. 
then, Sir, it is better if it is looked into by an 
all-partv committee than by one party which is 
k i l l ing  people in the streets of Calcutta, 
which is molesting women in West Bengal, 
which is killing people in the villages of West 
Bengal which is trying to put jotedars there, 
and which is trying to go back on the United 
Front's action of distributing ten lakh binlias of 
land to the peasants, and that party's 
government should not be allowed to have a 
sav in the matter, and the programme of the Ml 
India Radio. Therefore, a committee is 
necessary so that the things mav come out in 
the open and this may not be the monopoly of 
this murderous rnment As far as Bengal is 
concerned. we rail it a murderous government. 
They arc   nuidering:   they   have   killed   and   
they 
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are killing. This is a killer government, 
murderous gov rnment, and we do not want to 
put it ii the hands of the murderous government, 
Sir. 

MR.  DEPUTY CHAIRMAN:   Mr. Yajec. 

SHRI M. SRITVASA REDDY (Andhra 
Pradesh): Sir, Ol a point of order. Mr. Cliatterjee 
has ti led his best and he was gracious enough t i 
hand over Shri Bhupesh Gupta to us. Wl at right 
has he got over him? 

MR. DEPUTY CHAIRMAN: All right, 
please. 

SHRI M. SRIMV/vSA REDDY: Secondly, 
Sir, wc are a 50 a party. We have to consider 
whether .ve can take him. This is a strong 
objcclii n. Sir. Hereafter, Mr. Chatterjee should 
not try in this way to hand  over  anybody. 
NSHRI S. D. MISRA:  Sir, it is not a question of 
handing o er. He is already there. 

MR. DEPUTY CHAIRMAN: All right Mr.. 
Yajce. 
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SHRI S. N. MISHRA: Mr. Deputy Chairman. I 
was very much amused at the volume of voice of 
my friend Shri Bhupesh Gupta but very sorry at 
the amount of sense it contained. 1 do not want 
to match his culture in kind but I must say that 
now it is crossing the limit when he comes to 
these ravings and rantings. I do not propose to 
deal with all his gibbcrings and lYolh-chumirigs 
and I know what Lhey were meant for. I really 
commisserate with his party which is always 
very keen to show itself very loyal to the Ruling 
Party and in (act, by participating in a debate of 
ibis kind, I do not know whether ho is serving 
llie cause of his party because the party is shown 
up beyond any shadow of doubt that it is more 
loyal to the Government than tlie Ruling Party 
itself. Believe me, I am not given to 
exaggeration .1 have found many persons, hon^« 
Members on that side more critical of the Ruling 
Party than this extreme abject, loyal to the 
Government, the hon. Mr. Bhupesh Gupta. 
Therefore I leave it to him and to the world 
whether he has gained by participating in a 
debate of this kind although lie might be thinking 
himself that ho has had a very good applause   
from   the   other   side.   Mr.      Gupta 
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commented on the origin of my Party as the 
Official Opposition Party. I have nothing to 
say about L The only pity is he has no 
knowledge of ihe history of how the Op-
position  was  bon . 

But I must sa\ that we might be legitimate 
Opposition >r illegitimate Opposition, but he 
is really i he legitimate child of the Prime 
Minister. About that I have no doubt; I don't 
doubt his legitimacy. (Interruptions).   Plea-e  
wait. 

SHRI BHUPESH GUPTA: Legitimacy and 
illegitimacy i a subject in which he is almost a 
doctor. 

SHRI S. N. MLHRA: I am not speaking of 
Shrimati Indii i Gandhi; I am speaking of the 
Prime Minister, and I don't doubt his 
legitimacy as a child of the Prime Minister. Let 
tha be quite clear, and that has been amply 
demonstrated in the course of his observation 
here. Now, Mr. Deputy Chairman, I wou'd not 
like ajso to refer to some of the rem irk3 made 
by some other hon. Members at) that side, I 
have the satisfaction that he debate on the 
subject remains at a high level despite 
persistent attempts by certa i hon. Members to 
decry the subject. The subject is not one of 
some Members getting time or not, and it is 
utter dishonesty Hi say that this subject has 
been raised in t lis House only because some 
persons want their personal aggrandisement, 
which s farthest from our mind. Now in front 
of me is a person whom I respect, but I m ist 
say that this is not going to be the nd of the 
matter in this House. I was toll by some hon. 
friend on the other side 'hat I have held out a 
threat that the r roceedings here would not be 
allowed to go on. On the other hand, the point 
is that yon were not allowing our democracy to 
pre reed on right lines. More than Rs. 200 cr 
ires investment that has been made in this All 
India Radio is not meant for the 
aggrandisement of Shrimati Indira Gandhi or 
Shri Satya Narayan Sinha. This is the nat on's 
property, this more than Rs. 200 cr res 
investment, may be Rs. 300 crores. Aie we 
going to put up with this spectacle th it this 
organ, that this Stage organ, is bing reduced to 
the organ of an oligarchy? The basic question 
is whether All Indil Radio is going to be the 
voice of the nation, the voice of democracy, or 
the voii ( of oligarchy or a clique. This is the 
basii question which we have raised and no 
a'noun t of jibbering and frothing on the part of 
Mr. Bhupesh Gupta ran blur the imige. 
(Interruptions). Why did vou begin in that 
way? I have never referred to you in those 
terms. Now, the issue that we ha' e raised is 
indeed of such a basic charactei. Mr. Deputy 
Chairman, the House would note that there is 
now an acrimonious contioversy surrounding 
us and there is distrust about the objectivity of 
this  great  organisation. That  also  is  quite 

clear. There is the charge of political cor-
ruption against this organisation, and that 
charge has never been effectively rebutted. 
There is the charge of the promotion of 
personality cult of the Prime Minister which is 
indeed detrimental to democratic processes. 
All these charges are there. Now what is the 
way out? We "certainly want to cooperate with 
the Government in thinking of and finding the 
way out, how to behave in future and how to 
avoid them in future. Now the credibility gap 
between (he All India Radio and the people is 
widening and this has widened to such an 
extent that we will have to think of very 
drastic steps to set it right, and take it from me 
that this will be set right, this will be set right. 
I repeat it many times for the edification of the 
hon. Minister, this will be set right. 

SHRI A. D. MANI (Madhya Pradesh): 
How? 

SHRI Si N. MISHRA: I am not going to 
disclose all the cards to Mr. A. D. Mani 
because sometimes you also follow Mr. 
Bhupesh Gupta in supporting the Government. 
(Interruptions). But about that I have 
absolutely no doubt because, if the All India 
Radio is not corrected, democracy cannot 
function in this country with the vigour and 
the way in which we think of democracy. 

It would be a completely different thing and 
therefore wc think that this is the thin end of 
the wedge of totalitarianism, a creeping kind 
of dictatorship, and we find All India Radio 
taking that stance steadily as we go along. 
What exactly do we find as a result of the 
discussions thai have taken place in this 
House? All sections of the House seem to be 
dissatisfied with the functioning of the All 
India Radio, may be for exactly divergent 
reasons but that should not make the 
Government come forward with a facile plea 
that all these criticisms cancel each other. And 
probably that was the object of Shri Bhupesh 
Gupta in making criticisms of that kind so that 
he also might support the Government in 
saying that since all these criticisms cancel 
each other there is therefore no need for a 
probe. This intention of Shri Bhupesh Gupta is 
very clear to us. This being so, when there is 
dissatisfaction which is irrc-putablc, universal 
in this House, with the functioning of the All 
India Radio, what should be the attitude of the 
Government? If the reasons are completely 
diametrically opposite even so there are 
reasons and there is evidence that the whole 
House is dissatisfied with the functioning of 
the All India Radio. So we have suggested 
this; let there be a probe by a committee 
constituted for this purpose. In the first 
instance we suggested that there might be an 
all-partv Committee to go into this matter and 
would it be to the disadvantage of the 
Government to do so? If the allegations are 
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[Shri S. N. Mishra] found to be baseless it is 
we who made the allegations who would be 
exposed to the -mblic and the Government 
would be benefited because of the findings of 
an impartial body. But even this very 
reasonable demand seems to be resented to by 
some lion. Members on the other side. I only 
want to plead with ihem that when some 
definite allegations have been made of 
partisanship in the broadcasts of the All India 
Radio what is the step which the Government 
is going to take? We know that these charges 
cannot be effectively met by the Govern ment. 
We found on the last occasion the hon. 
Minister of State, Mr. Gujral, was simplv 
evading those allegations and there fore I 
would advise the hon. senior Minister, Shri 
Satya Narayan Sinha, not to ask his Deputy to 
reply to the debate today. 

SHRI  RAJNARAIN:   Yes,  Yes. 
SHRI S. N. MISHRA: We have found him 

uniformly unsatisfactory in his replies; we 
have found him insulting to the House and 
therefore it would not be fair to the House on 
his part that he should ask his Deputy to reply 
to the debate. We raised so manv points on 
that clay but all that was like throwing water 
on the duck's back and even that day what did 
we find? After three or four hours of agitation 
in this House the All India Radio did not 
correct its ways. It gave weightage to the other 
side whereas the important point of agitation 
should have  brought out. 

Now, Mr. Deputy Chairman, only one or 
two points and I will have done. There have 
been allegations about a complete blackout of 
the proceedings of the House and there has 
been no effective reply on any occasion so far 
as that is concerned. 

My friend, Mr. Rajnarain, did not mention 
one thing. On one occasion, and a very 
important occasion at that, when the Fourth 
Five Year Plan was discussed an amendment 
was moved to the Fourth Five Year Plan by 
almost all the Opposition on this side and the 
fact of that amendment or the voting on that 
amendment was never mentioned. Even for 
this fact I must say that the entire Government 
must stand condemned and they cannot be 
allowed to get away with any plea they like 
with regard  to this. 

Now, Mr. Deputy Chairman, another point 
that has been made is with regard to the 
political partisanship. More important than 
that, the political reality in the House is not 
being reflected in the broadcasts of the All 
India Radio. The political reality is that the 
Government that we have today is a minority 
Government and the Opposition is, 
particularly in this House, in a predominantly 
larger number. Now, whether this fact should 
lie reflected or not in the broadcasts of All 
India Radio 

is the most important point for us Lo con sider. 
Now, let me say finally that if the Government 
goes on repeating the same kind of untruthful 
replies, if it goes on making the same kind of 
untruthful replies, then it would be driving us 
to desperation. Now, it has been said by Mark 
Twain. (Interruption). Please wait! Now, Sir, it 
has been said by Mark Twain that the differ-
ence between the cat and a lie is that the cat 
has only nine lives. The lies of Shri Gujral, the 
hon. Minister of State, through All India 
Radio—I am not speaking of the lies here and 
I would not use that word here—the lies that 
are being propagated by All India Radio have 
an infinite number of lives and we cannot 
afford to put up with that kind of lies that aie 
being propagated by All India Radio. 
Therefore, my submission would be that the 
Government, for Its own fair name, shoald 
concede the demand for the appointment of a 
committee. Now, Sir, we do not ask for a 
particular person to be appointed. We are not 
going to settle the personnel of the committee. 
We have, in fact, through our amendment ask-
ed for the appointment of a committee by the 
Chairman of the House and I think there could 
not be any more reasonable demand than this. 
After having agitated for this on two 
occasions, I would make this humble request 
to the hon. Minister, Shri Satya Narayan 
Sinha, to come back to life. He has not been 
seen in the actual life of Parliament so much. 
There used to a pei-son, I said on that 
occasion, called Shri Satya Narayan Sinha in 
the past who bestrode the stage very 
prominently, but now I am searching very 
corner of Parliament House to find out that 
Shri Satya Narayan Sinha. I want to find htm 
in that form on this important occasion This is 
my humble submission. 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND COMMUNI-
CATIONS (SHRI SATYA NARAYAN 
SINHA): Mr. Deputy Chairman, let me tell 
you at the very outset that I had no intention of 
Intervening in this debate because my 
colleague, Shri.Gujral, is going to reply to all 
the points raised by hon. Members opposite. 

SHRI S. N. MISHRA: We do not want him. 

(Interruptions) 
SHRI SATYA NARAYAN SINHA: Having 

listened to some of the speeches from the 
Members opposite, I am constrained to say a 
few words which I hope my friends will not 
take amiss. I have failed to understand what is 
the grand purpose of this debate today because 
the entire question of All India Radio was 
thrashed out only in the last session of this 
House. I sometimes feel that perhaps some of 
the hon. Members 



 

follow the dictum: Any stick is good enough 
to beat the Government with. Some of my 
friends have  becmie  allergic  to  AIR. 

SHRI M. S. GIRUPADASWAMY: Why 
do you thing so? 

SHRI   SATYA  :.ARAYAN   SINHA:   
You 

are a chronic pat ent there. Now, some of my 
hon. friends have some allergy, as I have 
said. In spi e of the great advancement made 
by mc lical science, this malady has not been 
coir plctely cured. Inspite of the fact that 
som( times it is .   .  . 

SHRI S. D. MKRA: Only a disease can be 
cured and not   i 'remedy'. 

SHRI SATYA > \RAIN SINHA: Thank 
you. I said this n [lady has not been com-
pletely cured. Sonctimcs even when it is 
controlled, it recur   with greater vehemence. 

6  P.M. 
Sir, I would wit) your permission like to 

place before the H mse some of the interest-
ing analysis of content of national news 
bulletins of the All India Radio and of news 
in the nation il press conducted by the Indian 
Institute c Mass Communication This will 
show IK ,V this All India Radio, which is 
maligned day in and day out here in this 
House by ^orhe of my friends, has acted vis-
a-vis the ntire press of this country. The 
Indian Institute of Mass Communication 
recent! undertook a comparative study of cate 
;ories of news in newspapers and AIR 
English news bulletins conducted on a sampl 
• of newspapers and bulletins for a three- 
ronth period, that is, October to Deceml er, 
1969. The study has brought to light a ime 
interesting results and conclusions. 

The proportion of national news coverage 
in the two media of news appeared to he 
equal. The propr rtion of State news in 
newspapers was gr ater than that in the Radio 
bulletins. 1 he proportion of international 
news cove age was greater on AIR than in 
newspaper 

The proportion of political news was sub-
stantiallv greater ci AIR than in newspapers. 
The new papers were found to report 
economic and social news somewhat more 
than those ii the English bulletins of AIR. 
The newspapers also reported sports news  
more than  AIR. 

It was striking o note that within the 
category of politic; I news the attention given 
to news com erning political parties and 
Government a tivities was almost equal in the 
two media Nearly 90 per cent or more of a 
political news covered the activities of 
political parties and those of the Central and 
State    lovcrnments. 

Among the political parties, the Congress 
Party, both Congress organisations, got nearly 
2/3rds of such news in newspapers and about 
55 per cent of such news on AIR. 
Newspapers also gave somewhat greater 
attention than AIR to CPI and CPM. On lhe 
other hand AIR English bulletins gave 
somewhat greater coverage than the news-
papers to Jan Sangh, SSP. PSf* and Svvatan-
tra  Party. 

Within the category of economic news AIR 
gave greater coverage than newspapers to 
reporting Government economic policies, 
developmental activities and economic agi-
tations. On the other hand newspapers gave 
—I am just placing before vou the achieve-
ments of AIR which you have been con-
demning. 

SHRI S. D. MISRA: The Minister may 
kindly indicate whether it is done for politics 
or economics and how much lime is allotted. 

SHRI SATYA  NARAYAN SINHA:   I am 
giving the break-up. Newspapers gave sub-
stantially greater coverage than AIR to news 
concerning business and trade. 

Within the category of Government eco-
nomic news the1 I wo media of news were 
found to give near about equal attention to 
nationalisation of banks and banking credit, 
developmental plans and agricultural 
development. AIR gave somewhat greater 
coverage than newspapers to Government 
statements concerning land reforms and to 
news  concerning export  and   import. 

SHRI PITAMBER DAS: I stand on a point 
of order. 1 suppose the Minister has read the 
motion. The motion says "perverted 
Government versions of various matters". The 
quantum is not in question. The issue is this. 
And, therefore, anything beyond this   is  
irrelevant. 

SHRI   SATYA   NARAYAN   SINHA:   
The 

hon. Member has perhaps missed this point   .   
.   . 

SHRI PITAMBER DAS: The quantum is 
not the issue. The time is not the issue. The   
issue   is   "perversion". 

(Interruptions) 

SHRI SATYA NARAYAN SINHA: The 
AIR gives somewhat greater coverage than  .   
.  . 

(Interruptions) 

MR. DEPUTY CHAIRMAN: One point 
raised was whether proper time is given to 
different parties. He has replied to that point,    
and    perhaps    he    will    reply    to 
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[Mr.   Deputy  Chairman] other   points also. 
You should   have   some patience . . . 

{Interruptions) 
SHRI PIT AMBER DAS: Point of order, Sir. 

Only two words in the motion are "perversion" 
and "false propaganda". Only two  words  are  
material  here. 

AN HON. MEMBER: Does this coverage 
include  criticism  also? 

SHRI SATYA NARAYAN SINHA: Certainly  
.  .  . 

(Interruption*) 
I have been giving figures about the U.P. 

affairs. I have said at the outset that my colleague 
is going to reply in detail. May I tell you. Sir, 
that we have been faithfully reflecting the 
developments in U.P.? I am just giving you the 
figures, that is to say, what we have done . .  . 

SHRI PITAMBER DAS: Things here are very 
specific—"perverted" and "false propaganda". 

SHRI SATYA NARAYAN SINHA: I am 
coming to that. If the House will have a little 
patience about this . .  . 

SHRI PITAMBER DAS: Provided you talk on 
these two points, the House will have patience: 
otherwise not. The question is very specific. Two 
words have been definitely mentioned—
"perversion" and "false propaganda". 

SHRI BHUPESH GUPTA: That is a very 
relevant point because praising certain parties is 
perversion. And you have got too much of that  
praise. 

SHRI SATYA NARAYAN SINHA:, The 
developments in UP were faithfully reflected in 
the AIR news bulletins. My friend. Shri 
Rajnarain, has been making his grievance about it 
and therefore I am placing the facts before the 
House for it to judge. An analysis of the contents 
of the bulletins for the last two months shows that 
the SVD and its constituent parties got the lion's 
share both in respect of wordage and time. The 
political crisis in UP started . . . 

SHRI S. N. MISRA: He gave you instances 
how that party has been maligned and you are 
speaking in  terms of . . . 

SHRI AWADHESHWAR PRASAD 
SINHA: Sir, on a point of procedure, of the 
House. Will you, sitting in the Chair, allow 
the hon. Minister to reply to the debate and 
ask others not to interfere? If this sort of 
thing continues can the proceedings of the 
House go on? I would like to know this 
because some people over there think that 
they are the Chairman and they can do 
anything in the House. This sort of thing 
should not be allowed. 
MR. DEPUTY CHAIRMAN:  May I ap- 
penl  to the hon.  Members that let us give a 
patience hearing, please? 

SHRI S. D. MISRA: Sir, he has not met 
the point. He says now that the SVD has 
been given a lot of time. 

SHRI AWADHESHWAR PRASAD 
SINHA: He is the Minister. He can say 
anything  that  he  considers  proper. 
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(Interruptions) 

SHRI SATYA NARAYAN SINHA:  Sir, I 
was placing some < £ the facts about the UP 
developments. And about the allegations made 
bv mv friend, Shri Rajnarain, my friend.  Shri  
Gujra ,  has got  the points. 

SHRI S. N. WISHRA: Is it right thai the senior 
Minist, E is intervening and the final reply would 
come from the junior Minister? This is what we 
are unable to understand. We ,rant a reply from 
him. We would not lik to give so much time to 
the Government s de.  It would be unfair. 

SHRI BHUPES I GUPTA: Final reply to the 
debate conies from the Mover of the Motion, 
Shri Raji irain. Anybody can speak. New  rules 
cannot  be introduced. 

SHRI S. N. Ji'ISHRA: Here the question of 
time is nvolved. We cannot give that much of 
time to the Government side. We'are par ners so 
far as the time of this House is coi cerned. 

 

SHRI BHUPESH GUPTA: I agree with 
you, Sir. We are all for democracy. Let 
democracy take care of the rules of the House. 
Now, Sir, the right of reply is with the mover. 
Nobody else can give the reply. But anybody 
can intervene. 

SHRI RAJNARAIN: Mr. Gujral cannot 
intervene. He is Government .  . . 

SHRI BHUPESH GUPTA: Any Member 
of the House can speak. It is the inherent 
right of the Member of the House, irres-
pective of whether he if a Minister or not .  
.  . 

MR. DEPUTY CHAIRMAN: Order, 
order. Even before Mr. Satya Narayan Sinha 
began to speak. I had made it clear that he is 
intervening and, later on, Mr. Gujral will 
also intervene. Then Mr. Rajnarain will 
iy»ply. 1 had made this thing very clear to 
the hon'ble Members even before Mr. Satya 
Narayan Sinha spoke. 

 SHRI S. D. MISRA: You request on our 
behalf that only Shri Satya Narayan Sinha 
should reply and not Mr- Gujral. 
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MR.   DEPUTY  CHAIRMAN:   No   Mom 
ber can say that he will not    allow    other 
Members to speak  in  this  House. 

SHRI RAJNARAIN: We can say that. So far 
as the question of time is concerned  ..  . 

SHRI S. N. M1SHRA: As far as the question 
of time is concerned we got .  .  . 

MR. DEPUTY CHAIRMAN: Your party got 
more time than  the others. 

SHRI S. N. MISHRA: Please do not come to 
their defence. What is the time taken  by each  
party,  please let  us know? 

You cannot say that in a blanket way. 
SHRI GODEY MURAHARI (Hilar Pradesh): 

I would like to know whether Mr. Gujral is 
going to speak as a Member of the Rajya Sabha 
or as the Minister of Information and 
Broadcasting. If he wants to speak as a Member 
of the Rajya Sabha he has freedom to speak but 
he should have spoken before Mr. Satya 
Narayan Sinha. 

SHRI AKBAR ALI KHAN: Sir, I think the 
leader of the Opposition, for whom wo have very 
great respect, I have no doubt, will help in 
establishing healthy precedents. Sir, so far as the 
reply on behalf of the Government is concerned, 
it is internal management of the Government. 
The, decide, Mr. Satya Narayan Sinha as the 
senior Minister can decide whether only he 
should reply or he and his colleague should reply. 
I think no party has any right to say that it will 
hear only A or Bv 1 think they are trying to drive 
a wedge betwei n Minister and Minister. This is 
very unfair. 

SHRI S. D. MJSRA: If the senior Minister 
speaks, the junior Minister cannot speak unless 
he wants to speak as a Member. If he wants to 
speak as a Member, he cannot bay anything on 
behalf of the Government. 

SHRI A. P. CHATTERJEE: Sir, on a point 
of order. Of course, I am not allergic to Mr. 
Gujral speaking. But on behalf of the 
Government there must be only one reply. I 
do not understand why instead of Mr. Gujral 
standing up to inter-. the senior Cabinet 
Minister is intervening? If the senior Cabinet 
Minister has already stood up to intervene, 
then I think he should deal with all the 
points. Otherwise, he should surrender his 
place to Mr. Gujral, let him not reply at all. 
Let him just now say he is giving his place 
to Mr. Gujral. 1 do not know why two 
persons should reply on behalf of the 
Government. 

MR.  DEPUTY SHAIRMAN:   Well,    the 
Government can arrange their own business 
as they want. They can speak as they want 
We  cannot   direct   who   should   speak. 
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the reply? Just as it is not for the Government to 
insist that not the Leader but the Deputy Leader 
of Opposition must reply, so also it is not correct 
for the Opposition to insist that the Minister in 
charge of the entire department should not reply 
but that somebody else should reply. It musl be 
left to either party to decide as to who is to 
reply. 
MR.  DEPUTY  CHAIRMAN'     We     had 
enough discussion on this question. Let us 
proceed further with out business. As I said, both 
the Ministers will be intervening in this deba^ 
and if Mr. Rajnarain wants to reply, he will be 
allowed to reply, If he does not want to reply, 
then the House  will  adjourn. 
SHRI SATYA NARAYAN SINHA:   I was 

just going to tell this House about the de-
velopments in U.P. in the month of Sep lember. 
The latest things, as I have ahead) said, my friend 
will tell you (Interruptions) The political crisis in 
U.P. started on the 24 th September when the 
Chief Minister divested thirteen Ministers of 
their portfolios . . . (Interruptions). Please hear 
me. I am telling you what happened in U.P. has 
figured most. In all the subsequent developments 
the SVD parties were most active. They first 
demanded the continuation of Mr. Charan Singh 
and then held meetings and issued statements to 
keep the Congress (R) out of power, made 
attempts to form the SVD, criticised the 
Governor's action, opposed President's ride, 
objected to Mr. Giri signing the Proclamation 
abroad, and finally succeeded in electing a 
leader and forming the Government. All these 
activities have been mirrored in the bulletins 
which show that all the time limelight was on the 
parlies which subsequently formed the SVD. 
Here are, some of the figures of the bulletins. 
Out of the total wordage of 29,040, the SVD and 
its constituent parties got 24,000; the wordage 
given to the BKD was 6,500; the wordage given 
to the SSP was 4,730   .   .   . 

SHRI   S.   N.   MISHRA-    Poison   is   in   a 
small  particle  .   .  . 
(Interruptions)  
SHRI SATYA NARAYAN SINHA:   I am 
placing the figures before you. The word-age 
given to the Congress (R) was only 3,890. The 
SVD and its constituent parties got nearly 84 per 
cent of the total word-age  ..  . 

 

SHRI        JAIRAMDAS   
DAULATRAM 

/Nominated): May I diaw your attention to 
the fact that when a reply has to be made by 
the Governmen it is for the Government to 



 

SHRI BHUPESH GUPTA: Mr. Sinha, 
how many words were given to the Com-
munist  Party? 

SHRI RAJNARAIN: There is no differ-
ence between your party and the ruling 
Congress. 

SHRI BHUPESH GUPTA: I know there 
is no difference between you and the Syndi 
cate. Anyway, Mr. Sinha, how many words 
were given lo the Communist Party? (Inter 
ruptions). The SSP has got 29 Members. We 
have got 4 Members all right. But tell me 
how many words were given to the Commu 
nist Party, and I shall see to the percentage 
and pro rata ... • 

 
SHRI BHUPESH GUPTA: How many 

words were given for the Communist Parly? 
(Interruption). It is quite clear that certain 
parties are ignored, smaller parties in U.P. 
are ignored. 

SHRI SATYANARAYAN SINHA: I was 
saying . . . (Interruption). Total time devoted 
to U.P. developments—53 hours; to SVD—
45.30 hours; Congress (R) 7 hours. Apart from 
the extensive . . . 

(Interruptions) 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI SATYA NARAYAN SINHA: Apart 
from the extensive coverage given to the SVD 
parties, the criticism of the Congress (R) . . . 
(Interruptions). Central Government, 
Governor, and President was noticed fully . . . 

MR. DEPUTY CHAIRMAN: Hon. Mem-
bers are not interested in knowing the figures 
about the words. Please say something about 
the distortion of news. That is what they want. 

SHRI SATYA NARAYAN SINHA: The 
bulletins have been placed in the Library. Let 
them point out. . . 

(Interruptions) 
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on his legs. You are a responsible Member. It 
does not befit you . . . 

{Interruptions) 
SHRI SATYA NARAIIN SINHA: Sir. in 

order to tut short my speech, I would say 
about this committee. Let me come 'to that. 
We are not going to accept the committee 
which has been suggested. . . . (Interrup 
tions. . . . We have got a Consultative Com 
mi t t ee  where all the parties are represent 
ed  
(Interruptions) 

MR. DEPUTY CHAIRMAN: Please listen to 
the reply. 

SHRI SATYA NARAIN SINHA: Then, we 
have already constituted a Central Advisory 
Committee in which the Leader of the 
Opposition and other Members of Parliament 
are there. 

SHRI S. N. MISHRA: We do not attach any 
importance to it. 

SHRI SATYA NARAIN SINHA: Their 
advice will be respected by the Government.   . . 
. 
(Interruptions) 

SHRI S. N. MISHRA: Sir, on a point of order. 
MR. DEPUTY CHAIRMAN: Please listen to 

the reply. 
SHRI S. N. MISHRA: Sir, I have to rise on a 

point of order. 
(Interruptions) 

SOME HON. MEMBERS: No point of order. 
MR. DEPUTY CHAIRMAN: All right, please. 
SHRI K. CHANDRASEKHARAN: He should 

be allowed to raise a point of order. 

(Interruptions) 

MR. DEPUTY CHAIRMAN: Let us lis 
ten to the point of order(Interrup 
tions). ... Let us see what the point of 
order is. ... (Interruptions). Mr. Mishra 
is a responsible Leader of the Opposition 
and when he rises on a point of order, I 
think he will make a definite point of order. 
Let us expect so and hear him 

 

(Interruptions)

MR. DEPUTY CHAIRMAN: It is rather 
very bad that ever, Member gets up one after 
another. The h >n. Minister is standing 
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SHRI S. N. MISHRA: Sir, my point of 
order is precisely this. Certain criticisms with 
concrete instances of the broadcasts of the All 
India Radio were made by the lion. Members. 
Now, the lion. Minister says that those points, 
those criticisms, have been replied in by two 
hem. Members of his party. The Minister does 
not t h i n k  it necessary to reply to those 
points. I ask you. Sir—This is for vour 
consideration—whether any hon. Minister ran 
say that the points made by us have already 
been replied to. ... (Interruptions). . . . . Please 
wait . . . Please wait . . . (Interruptions) .. Why 
don't you wait? 

(Interruptions) 
MR. DEPUTY CHAIRMAN: Please listen. 

 

MR.     DEPUTY    CHAIRMAN:     Order, 
order,   please. 

SHRI S. D. MISHRA:   Let him sit . . . 
(Interruptions) 

SHRI   S.   N.   MISHRA:   So,  Sir,... 
(Interruptions} 

 
SHRI S. N. MISHRA: So, Sir, my sub 

mission is that the points which we made 
during the course of the debate are not going 
to be replied to by the hon. Minister 

(Interruptions) 

MR.     DEPUTY    CHAIRMAN:     Order, 
order,  please. 
SHRI S. N. MISHRA: Earlier, Mr. Depu ty 

Chairmau, the Minister said to us thai the 
Minister of State would reply to many of these 
points later. Now he comes forward and says 
that the points that have been made by us have 
already been replied to by two Private 
Members of his Party. Se-condly, it so seems 
that the Government had i»o in t en t ion  of 
replying to the points we 

had raised. As the Minister, without any 
rhyme or reason has rejected the plea for the 
appointment of an impartial probe committee, 
we do not think any useful purpose would he 
served by listening to a thoroughly vacuous, 
irrelevant Speech of the Minister. So we leave 
the House. 

(Many hon. Members left the Chamber) 
SHRI SATYA NARAYAN SINHA: I have 

said what I Mad to say. I would request   Mr. 
Gujral  to reply now. 

SHRI CHANDRA SHEKHAR: I suggest 
thai the Minister should not curtail his speech. 
He should give the full reply. 

MR. DEPUTY CHAIRMAN: I have asked 
him to continue his speech. 

SHRI SATYA NARAYAN SINHA: So far 
as the allegations about UP are concerned, I 
have already said what the AIR has done. It is 
proved that if the AIR had been partial, it has 
been partial to the Opposition and not to the 
Ruling Party. 

I would say a word about the points raised 
by some of my friends about converting the 
AIR into a Corporation. In this connection we 
have examined all recommendations made by 
the Chanda Committee, most carefully. Many 
of them have been accepted. We could not, 
however, agree with the Committee's 
conclusion about AIR's alleged failures and 
the remedy which was prescribed. 
The  House  will  appreciate  that Government  

could not   have accepted  the recommendation 
about change in the organisational set-up of AIR 
which was not supported by a careful and deep 
study. The gravamen of  the charge against the 
present organisational set-up of AIR is that it is 
functioning as Government   department    and   
as   such, fund inns under some constraints of 
Governmental rules and regulations. These arc 
the charges made.     Government ha\o carefull\ 
considered  this and decided  upon a set of 
measures to give AIR the maximum possible 
operational autonomy.  These are the alter-
na t ives  which   we   are   going to bring into 
existence as an  alternative  to converting it into 
a Corporation.  One measure is decentralisation  
of  administration  of  AIR.   Government have 
decided  that  AIR's administration should be 
decentralised to establish zonal offices. This will 
entail a larger measure of delegation of 
Government's powers lo the Director General 
and again a sizeable delegation   of   power   
from   the  DG   to   the zonal offices. The zonal 
offices will attend to all administrative    matters 
and programme planning matters pertaining to 
stations falling in the respective zones. This will 
enable AIR's stations in different parts of the 
coun-trv  to function   better   in   response to the 
local and regional needs. At present there is 
much delay because for everything they have to 
come to  the Directorate here,    Another 
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very important d cision which Government 
have taken in th , direction is to set up a civil 
engineering unit in AIR. AIR's cons t ruc t ion  
work wi I he done bv its engineering 
organisation i id it will not be tied up 
lo'the'CPWD. 

SHRI A. P. CIIATTERJEE: Civil engi-
neering works an.1 all that, has it any rele-
vance to the motion under discussion? Ac-
tually the (juestin was before this House so far 
as we are rone rued—I am not concerned with 
what they s. iel—was, our specific com-
p l a i n t  was this ll it, as far as the All India 
Radio is cinicerne , the news bulletins there 
are purely the bulletins of Government and 
they do not reflect the sentiments of the peo-
ple, the raoveme is of the people, they do not 
reflect the truth about the state of affairs. 
{Interrupt ms). He is speaking about 
engineering work and all that. I do not 
understand the n levanec of this. 

MR. DEPUTY CHAIRMAN: Mr. Gujral is 
there and he w II reply to all these points 
raised. 

SHRI A. P. ( HATTER] EE: Please do not  
talk about ei jineering and all that. 

SHRI SATYA NARAYAN SINHA: This is 
in connection ,itii the reorganisation of the 
AIR. 

SHRI A. P. CI A 1 TERJEE: We are not 
concerned with the buildings and organisation 
ami all that; nc are not. concerned with how 
much tnorta came, how many bricks came. 

SHRI BAHAR.JL ISLAM (Assam): You 
may not be conce aed with them but we arc 
concerned witli tl em. 

SHRI   SATYA   V'ARAYAN  SINHA:  
The 

building has \e v much to do with the 
development prog ainme. 

(/) erruptions) 

SHRI    A. P.      ,'HATTERJEE:    I   am   a 
Member of the I louse also and I have a right 
to point OIII to the Chair how far it is relevant 
to the motion under discussion. 

MR. DEPUTY CHAIRMAN: Please have a 
lit * It- patience,   Mr.  Chatterjee. 

SHRI A. P. CI   ITTERJEE:  There is no 
point   in  what he   says. 

MR. DEPUTY CHAIRMAN: You please 
go ahead. 

SHRI SATYA NARAYAN SINHA: The 
House will ap| ei late that Government could 
not have t :cepted the recommendation about 
a charge . . . 

SHRI A. P. OH VI 11.H|1.E: He may pro-
ceed to say what  ii the age of the actors and 
the singers there,  All this is not relevant at all 

MR. DEPUTY CHAIRMAN: It is on the 
recommendation of the Committee on which 
lie is speaking now. 

SHRI SATYA NARAYAN SINHA: The 
House will appreciate that Government could 
not have accepted the recommendation about a 
change in the organisational set-up of the AIR 
which was not supported by a careful and deep 
study. The gravamen of the charge against the 
present organisational set-up of the All India 
Radio is thai ii is functioning as a Government 
Department and as such functions under some 
constraints or Governmental rules and rcgula-
l a i ions .  These are the charges, Government 
lias carefully considered these and decided 
upon a set of measures to give the All India 
Radio Ihe maximum possible operational 
autonomy. One measure, as I have said, is 
decentralization. Another very important 
decision is what I have said, in addition to this 
measure. These measures, and a few more, 
which are under consideration, will give the 
uccessan operational autonomy to the AIR and 
will remove the constraints under which the 
AIR may have been functioning as a 
Government Department. The objective of 
Government in deciding upon these measures    
is  to  ensure    IliaI  all  the    benefits  in 
operational matters which are sought to be 
achieved b\ converting ii into a Corporation 
are also achieved by ibis method. In addition, 
we have established the Central Programme 
Advisory Committee—it is a very im-portant 
committee—with myself as the Chairman. 
This Committee includes the Leader of the 
Opposition and two Members of Parliament as 
its members. In addition, there are twelve 
experts from various fields of specialisation 
'with which the AIR is concerned. Such 
committees have been Formed in every State 
where the Chief M i n i s t e r  is liie Chairman. 
The advice of this Committee will always 
receive the utmost respect and consideration 
by the Government. 

SHRI K. CHANDRASEKHARAN : One 
thing for your information. It is now more 
than a year since such Committees have 
been consti tuted.  That Committee has 
never nil t as far as Kerala is concerned: 

SHRI SATYA NARAYAN SINHA: Thr 
Central Committee has been constituted and is 
going to meet very shortly. I am sure thete 
will be no occasion when we may have to 
reject its advice on any account. 

SHRI BHUPESH GUPTA: With regard in 
tin- Central Committee, on what basis the 
M.P.s have been selected? I am not ta lk ing 
aboul the Government but about the Leadci of 
the Opposition. As you know, the Oppo-
s i t ion  is divided, and the Opposition is b\ no 
means what it is ill England or in the United 
Sla tes  of America. What about the o i l ier  
segments of the Opposition, which it 
diametrically opposed to die so-called Lea der 
of the Opposition. I should like to know 



 

[Shri  Bhupcsh   Gupta] 
whether they are going to have any repre-
sentation, or not. 

SHRI SATYA NARAYAN SINHA: We 
shall consider it. There are strong reasons 
ivhy . . . 

SHRI BHUPESH GUPTA: What about i 
hat? 

SHRI SATYA NARAYAN SINHA: We 
already have two Members. We shall consi-
der about it. 
It will thus be seen that what we are doing .is 

to give the AIR the necessary operational 
autonomy which   was  sought   to   be given  
l)v converting it  into a Corporation. There are 
strong reasons why the corporate set-up  is not 
advisable at present.  So  long as AIR remains 
a Government Department, Government is 
accountable to Parliament for its functioning, 
and the control which it lias over   the   
organisation   is   exercised   in   full public  
view. If ii  is converted into a Corporation, I 
ft1!!  you,  mv friends,  it nil! be, I th ink ,   
more convenient  for us  because,  in that case, 
we   will not   have to   answer all \o t i r  
questions on the day-to-day work there, but so 
far as Government control is concerned, it will 
be there.  Your control will go. I hope the   
House   will   appreciate    that the greatest 
safegiund of AIR's impartiality and 
object ivi ty    is   that   Government   is   
accountable to this august body for its 
functioning. This will not be the   case   once 
the AIR is converted into a Corporation. In that 
event on the one   hand Government's  
accountability to Parliament for the functioning 
of AIR will be diluted  but at the same  time 
the possibilit) of Government exercising 
indirect ami remote influence over the 
functioning of this organisation cannot be 
altogether ruled out. 'I bis indirected and 
remote control without full accountability to 
Parliament can be pernicious.    The   House   
inav   kindly  appreciate  thai   what  we  are  
I r v i n g    to  safeguard is   that    
accountability    to    Parliament    for the   
functioning   of the    AIR   should   not be   
toned   down.    Those   who   demand   a 
corporate   setup    for    AIR    on    the    BBC 
mode]     appear     to     forget      that     each 
country     must     evolve     its     own     
institutional     pattern     suited     to     its    
problems and the genius of its people. We just 
cannot copy what the BBC is doing. BBC has 
got so many   difficulties   and if I had   the 
time I would have placed before you the 
criticisms made against the BBC in their own 
country. Many times the BBC has to offer 
apologies and we do not want to emulate them. 
The BBC model is not the ideal to be aimed at. 
That   system   has   its own   drawbacks and 
many critics have pointed   that out.   I  feel 
thai  Government should    continue to have 
control over   this   organisation   and should 
continue to be  accountable   to    Parliament 
for  iis  functioning till  our  political  system 
as acquired a degree of stability and poli-ics ol 
broad national consensus Save emerged in this 
country. 

I would like to say a word about the 
amendment of my friend, Mr. Bhupesh 
Gupta. The Government appreciate the spirit 
underlying his amendment and I can assure 
him that we shall give full consideration to 
the points mentioned in his amendment. In 
view of this may I request him to withdraw 
his amendment? 

MR. DEPUTY CHAIRMAN: Thai will be 
later cm. Now the hon. Minister has replied 
to the points that have been raised in the 
debate. 

SHRI A. D. MANI: I do not think there 
will be am  point in con t inu ing  the 
debate. 

MR. DEPUTY CHAIRMAN: But some 
points have been raised and if necessary, I 
think, Mr. Gujral may be heard. 

SHRI I. K. GUJRAL: Mr. Dcputv Chair 
man. Sir. I am grateful to you for giving roe 
a few minutes. Unfortunately hav ing  
wasted one and a half days earlier 
demanding a discussion I was hoping thai 
when the discuss ion  actually came having 
made their points lhr\ will have the courage 
lo face the reply. It is very unfortunate thai 
this should have been a type of debate where 
having made out one side of the picture thev 
decided  10 go awav 

M\ friend. Mr. R a j i i a i n i u .  and some 
people who followed him have tried to make 
out a point that whatever the quantum thev 
were now gel l ing  w h i c h  ihcv were not 
get-ling c i t l i ' i ,  they were not getting in 
quality. Previously they were sav in g  they 
were not ge l l i ng  the quantum. But this you 
will an-preciate is a new stand. Whenever 
there has been a debate or a discussion about 
All I n d i a  Radio their basic contention has 
al-ways been thai thev are not given anv 
attention. Now that my hon. senior colleague 
has put before the House full fads it stands 
be-soiid doubt that everv utterance of everv 
political nam w h i c h  makes news gets AH 
Ind ia  Radio's attention. Mv friend, Mr. Raj-
narain, read out a long list and be tried to use 
the words lies, elc. and oilier adjectives to 
which I am not used. It was a long list 
w h i c h  was passed cm to me across the 
Table. I am not going into (hat long lisi : I 
will lake only three items out of it. and poinl 
out to this House how mv him. friend. Mr. 
Raj-narain, is more worried about, as I said 
the other day, whal is h a p p e n i n g  in his 
party and his being called upon u> establish 
his own leader sh ip  ii» his own rank and 
file. He th inks  nobodv should look into it. 
He i n i i i  understand and realise ilmt in 
democracy everv  political partv is exposed 
to public gaze and whether it is radio or anv 
other mass media or the newspapers, every-
one has the r igh t  to sav and write ahoul 
happ nings in the political parties as long as 
we are in a democratic structure. He was very 
keen about safeguarding democracy and 
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talked a lot about   it.   I   will take this ex-
ample. 

He read out this as the All India Radio 
having said on 1- 1-1970 that "the Deputy 
Leader of the U.l . S.S.P. Legislative Party, 
Mr. Shamboo Naiii Chaudhary told newsmen 
in Lucknow oday that he has decided to 
resign from tin Deputy Leadership in protest 
against tin manner of selection of 
candidates". 

Then, the next para followed. "He also said 
that about 1 SSP legislators have already 
expressed th ir displeasure at the wav things 
arc going on in the party." This is what the 
Radio said. I have with me the Hindustan 
Times, I have also with me the Times of India 
ar d the Statesman. Now, I will not take your 
time and the time of the House in reading 
what these papers have written, but I woi Id 
like anyone, including Mr. Rajnarain, to point 
out where the discrepancy is betweei what the 
Radio said and what these three newspapers 
have said. I have only chosen t iree papers. I 
have also a bigger number of papers from all 
over India to prove that this statement was 
made bv his party, colleague, Mr. Shamboo 
Nath Chaudharv. It w; 3 uncomfortable to 
him, but his discomfort I cannot help. 
Similarly Mr. Rajnarain ma le reference to 
another All India Radio 1 roadcast, to the 2nd 
of November morninp bulletin and the burden 
of the bulletin \as that the UP officebearers of 
the Stal | Parliamentary Board, Mr. Ugra Sen, 
and the Secretary, Mr. Abbas, had written to 
the r party high command, etc. I have with Be 
the newspapers, tire Indian Express, 
Hindustan Times, the Times of India an I the 
Statesman. Again, I leave it to the fai 
judgment of the House and to your judgi lent 
and to tell me whether All India R dio's 
announcement has been different froiv what 
the Press has said. Now, I am neither his 
friend nor his enemy, but I am sure there 
shotdd be objectivity in reporting. My | 
roinise to the House and commitment to th 
House is that the news shall be fair, the news 
shall be objective, the news shall b straight 
and whatever pressure may come from Mr. 
Rajnarain or from Mr. Shyam T andan 
Mishra, I can tell you, All India Ra<!;.o shall 
not deflect from this path. Simila ly, my 
friend, Mr. Rajnarain, had also i Objected to a 
bulletin of 21st August about ir SVD, etc. 
Again, I will not read it because I know that 
you arc all in a hurry to go hack. I am only 
drawing your attention to he creed message of 
PTI and the bulletin rf All India Radio. These 
four instances I have given you to prove mv 
point and I will tot give more, because I know 
that I should not take more of your time. Mr. 
Rajnardn's speech was mainly divided into 
two parts. One, his wails. which I can choos? 
to call a widow's wails, and then what IK read 
from written pages which  somebody    Ise  
has  written  for him 

because I am sure Mr. Rajnarain does not 
understand the details of All India Radio. If 
he did, he would not have delivered the type 
of speech that he had delivered. Mr. Rajnarain 
has given us a long lecture on what the All 
India Radio should do, how it should be run, 
how it should be done objectively. I take it in 
good spirit and I take it in the spirit in which 
he has given it. If he wishes some 
improvements to be effected, they shall 
definitely be effected. I think I have covered 
all that Mr. Rajnarain had said in relevance. I 
am deliberately avoiding his noises and his 
cries. 

My friend, Mr. Mohan Dharia, in his 
forthright voice which I would call the voice 
of the times, drew our attention to things that 
the mass media today is called upon to do. It 
is not only a question of All India Radio. It is 
also a question of the entire approach of the 
mass media in this country. The mass media 
must conform to the times if it wants really to 
serve the people, if it wants to serve 
democracy. The mass media ;ill the time has 
to remain relevant and unless it remains 
relevant not only in the news, but also in its 
cultural projects, in its music projections and 
in the projection of views, it will not serve 
democracy. In All India Radio we are trying 
to march in tunc with the times. That is whv 
we are becoming uncomfortable to some 
friends. They were very much used to the fact 
that, whenever a crisis arose, whenever there 
was an upsurge and ferment in the country, 
All India Radio did not bother about it. They 
would rather prefer a radio which is isolated, 
a radio which js not relevant, a radio which 
does not conform nor represent the ferment of 
the people, than a radio which is represen-
tational. Another contradiction which has 
arisen is this. Time and again here and 
elsewhere I have raised my voice against the 
monopoly Press. 

My friends have also raised it. I think mv 
voice is becoming uncomfortable because 
whenever I say that monopoly Press is trying 
to serve certain vested interests, they also 
wish that they can bully the All India Radio 
to follow the same line. I would onlv say tliis 
thing that the All India Radio must remain in 
conformity with the times. 

My friend, Shri Gurupadaswamy, has spo-
ken with a great deal of what he thought was 
learning and wisdom, and he has drawn 
attention to the fact that he was a member of 
the Chanda Committee. I wish he had taken 
more interest in the Chanda Committee 
proceedings when he was there. If he had 
taken interest, lie would also have remem-
bered what the Chanda Committee had sug-
gested. My senior colleague has dealt with the 
policy aspect of it. I woidd only say this thing 
that the Chanda Committee report— which is 
a learned document, because I i h i n k  Shri 
Chanda gave a good deal of his time to it and   
put   labour   into it; it is a 
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Then it proceeds. Whenever there is differ-
ence of opinion, it   ays: 

"Then it is thai keen supporters of each 
side in a controversy complain that the 
BBC, which has 10 editorial opinion of its 
own, is payinj. too much attention to their 
opponents (c r loo little attention to them)". 
Sir, this is a complaint which is universal. 

Let us fight our ba tics politically. Let us 
settle with the help of the people. Let us not 
bring in the midia, because media deserves 
sympathy and attention. 

I can only assure Hie House that the All 
India Radio will cor linue to keep the basic 
policies of the natio : before it, will always 
follow   them,   and    'ill    not be bullied by 
anybody. 

MR. DEPUTY CHAIRMAN: There are 
two amendments. M . Bhupesh Gupta, are 
you  pressing your a nendment? 

SHRI BHUPESH GUPTA: In view of the 
assurance given by the hon. Minister, Shri 
Satya Narayan inha, that it will rece ive  due 
consideration, full consideration, and also 
because of the very positive response which it 
has received from those benches and these b 
nches, I do not wish to press my amendment. 

MR.   DEPUTY   CHAIRMAN:   Is it   the 
pleasure of the House that leave be granted to 
Shri Bhupesh Gi pta to withdraw the 
amendment? 

'Amendment No. 1 was, by leave, with-
drawn. 

MR. DEPUTY CHXIRMAN: There is 
another amendment n the name of Shri 
Mishra, and that ha been moved. It cannot be 
withdrawn, as he is not present. 

SHRI    BHUPESH    GUPTA:     Point    of 
order. Now we know that we have a 'walk out'   
democracy here.   They go like a rocket, 

•For text of the amendment, vide cols. 153-
154  supra. 

and   when it   comes to the   final test, they 
walk out. 

SHRI M. M. DHARIA: This is 'Talk out 
and walk out'. 

SHRI BHUPESH GUPTA: I will only 
request, Sir, that the All India Radio will 
kindly cover this fact. They went like a rocket 
and came down like a stick. 

MR. DEPUTY CHAIRMAN: What Mr. 
Bhupesh Gupta has stated is to some extent 
correct. While the hon. Minister was speaking, 
he interrupted. The Leader of the Opposition 
got on his feet and said that he wanted to raise 
a point of order. There was objection from a 
large number of members on this side. But I 
allowed him because I thought that he is a 
responsible Opposition leader and he would 
definitely make some valid point of order. He 
spoke something, and without hearing 
anything what I have to say on the point of 
order, he staged a walk out of this House. This 
was not proper. In spite of the opposition from 
the members on this side I allowed him to 
raise his point or order, and then, without 
hearing any observations from the Chair, he 
walked out from the House. It is not fair. 
Anyway, that amendment is still there and we 
have to vote it before the House. 

The question is: 
2. "That at the end of the motion, the 

following be added, namely:— 
'and having considered the same, this 

House resolves that a Committee of this 
House may be appointed by the Chairman 
to enquire into the allegations.' " 

The motion was negatived. 
MR. DEPUTY CHAIRMAN: As there is 

no amendment adopted by the House. I do not 
think we have to put the motion before the 
House now. Therefore, there is no business 
before the House. The House stands 
adjourned till 11.00 A.M. tomorrow. 

The House then adjourned at 
eleven minutes past seven of the 
clock till eleven of the clock on 
Thursday, the 26th November, 1970. 
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